367 Motion of thanks

:rhe House reassembled afte funch at
thirty-two minutes past two of the clock,

The Vice-Chairman (Miss Saroj Khe-
parde) in the Chaijr,

MOTION OF THANKS ON
PRESIDENTS ADDRESS CONT, D

SHRI VAYALAR RAVI (Kerala):
Madam, Vlce-Chalrperaon I was men-
tioning about the new tendencies that are
developing concerning the Centre and
the States. There is confrontation bet-
ween the Centre and a few Stateg leading
to a Constitutional crists. Before I
can elaborate on this point, I would
like to point out ome or two such ins-
tances. : -»’ﬂ**’!

THE VICE-CHAIRMAN (MISS SA-
ROJ KHAPARDE): Mr. Ravi, can you
sit down for a minute? From  your
party there are nine Members who have
yet to speak, I dor’t think 1 will
be able to give more than eight to nine
minutes to each speaker. So, please try
to be brief so that everybody gets anm
Opportunity.

SHRI VAYALAR RAYVIL 1 shall be
_very brief.  In Gujarat, as soon as the
BJP came to power, because of some
kind of pressure from the oil lobby, they
seized and sealed the godowns of the
The National Dairy Development Board.
This is a Central Governmeny institu-
tion.  There ig a proper forum and
there is a proper way of doing  this.
Now, you are seizing and sealing all
these godowns so that the oil lobby can

loot the public. A

SHRI SATISH AGARWAL (Rajas-

than): This is not true,

SHRI VAYALAR RAVT: I may be
wrong. But I believe it becauss the
prices have gone up. Madam, the ques-
“tion is that if every State with a non-
Congress Government starts seizing and
sealing the FCI godowns, where will we
land ourselves? There is 2 proper forum
where this can be discussed. This ame
ounts to a threat, This new trend that
is developing is very disturbing, We
have problems from the Southern parts
of the country also, Madam, there are
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certain Constitutional heads Iike the
Governor, the Chief Minister and  the
Speaker, Certain porms have to  be
followed because the Oonsntuuon that
We are enjoying today is a product of
the Indian revolution, I am sorry that
my party lost in many States. I am
sad about it. But this shows the
inherent strength of our democratic sys-
tem. It shows that the people have ex-
pressed their faith in the Indian Consti-
tution and in democracy. They can
defeat my party as they defeat the other
parties. We appreciate that, But my
question is, do the leaders of the politi-
cal parties understand the gentiments of
the poor people who voted them to
power? What is happening in  Tamil
Nadu today? I do not want to go into
the details. It ig a piteous situation
there. I am not defending the Gover-
nor, 1 may not agree with him. [
have my own views on that, But if
one person is wrong, it is nOt mecessary
that the others alsp ghould do the same
thing. There should be co-existence of
the Governor, Chief Minister and the
Speaker.  Unfortunately, there is more
of confrontation than of co-existence.
This hag led to an unprecedented situa-
tion, The Legislature resorts to  sus-
pengion of the rules. This House has
some rules, And you can suspend the
rules, Bug are we going to suspend the
rules every day? I had an occasion to
be in the Lok Sabha and I have the pri-
vilege to be here in this House, The
Chair may throw out some Members of
this House. We undergtand that. But
we discuss and decide about it.  But
there is a Legislature in this country
which throwg out every Opposition Mem-
ber every day from the Assembly. It
dismisses and suspends the leaders of
the Opposition parties, We have not
dismissed the leaders. I do not know
what is happening there. Is it demo-
cracy? It is murdering democracy with-
in the democracy, using democracy to
murder democracy, This is what ig hap-
pening in Tamijl Nadu. I do not want
to go inta the details of that. T would
only quote a few lines ffrom “The Hindu”
which is one of the leading newspapers,
an esteemed newspaper, in this country.
I am not elaborating anything, T would
only quote what has been said ir . an
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editorial column. I quote: “The attack
on the Governor reflected the culmination
of an increasingly aggressive and authori-
tarian gtyle of functioning on the part
of the ruling party in the House. The
AIADMK which has more than a two-
thirds majority has been adopting methods
that, even if technically within the rule
book are undeniably violative of the
spirit of democratic behaviour.”  What
else is to be added to it? People give
us majority to show our strength, And
we have to use this strength to  have
tolerance, to hear the dissent.  Unfor-
tunately, it is lacking. That js why
this kind of oppression of the Constitu-
tion prevails, It wil]  destroy the
spirit of democracy within the Consti-
tution. We cannot allow the Constitu-
tion to be used for destroying it. Ma-
dam, I would quote one sentence more
. . (Interruptions),

SHRI V. NARAYANASAMY (Pondi-
cherry): You say that the Assembly is
functioning in an unconstitutional maan-
ner,

SHRI VAYALAR RAVI: T caunot say
it here, It further says: “Drowing out
the dissenting voices and forcing its
opinion on the entire Assembly amounts
to a tyranny of the majority,” Neither
thig side of the House nor the other
side has shown tyranny here. We have
shown the way. The Lok Sabha and
the Rajya Sabha have shown the way.
1 would quote anothe;  important sen-
tence which hag been made in conclusion
that article. It says: “A  semi-fascist
political culture that finds expression in
violent demonstration such as outside the
High Court, when a case against the
leader is about to be heard, does not
augur well for the law and order sitnation
or for the prospect of democratic gover-
nance in Tamil Nadu.” Can we allow
this to continue? The President  has
gaid in his speech that democracy is
to be made stronger. He made an over-
view of things. But this kind of a ten-
dency is not good. In thts respect, 1
wish to mention that the CPM might
have been in power, But it never crossed
the limits. The Janata Dal speaks from
house-tops abont corruption, about demo-
cracy. They speak about a lot of things.
Today, my friends in the DMK would
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understand that their alliance with the
National Front is likely to come to an
ead, The DMK might have been sharing
the same bed with the National Front.
But their divorce is nearing, The Na.
tional Front is going to have an alliance
with the ATADMK, Mr. Jajipal Reddy,
who has been a vocal spokesman of  de-
mocracy, says: “The Janata Dal recognises
the fact that the AIADMK ijs a non-Cong-
ress (I) Party,” What does the Janata
Dal-Left Front alliance mean? It only
means the association of the non-Congress
{I) parties, The Chief Minister, the
leader of a party, is facing trials in the
Court on charges of corruption, But Mr.
Jaipal Reddy and his party are not bo-
thered about it, The Leit Front is not

bothered about it.. (Interruptions).
SHRI S. MUTHU MANI (Tamil
Nadu): See, Harshad Mehta had

made strious charges againgy the Prime
Minister. And what about the JPC
report?

SHRI V. NARAYANASAMY: The
allegations, were not proved. The hon.
Member should know that suitcases are
going to the Chief Minister’s house in
his State.

The VICE-CHAIRMAN (MISS Sa.
ROJ KHAPARDE): Mr. Narayanasamy
and Mr. Muthu Mani, have you taken
my permission?

SHRI V. NARAYANASAMY: The
Tamijl Nadu Chief Minister does not
see anybody without a suitcase, Be
aware of the Tamil Nadu situation,

SHRI §. MUTHU MANL The Cong-
ress people are always indulging in cor-
ruption,.. {Interruptions),

THE VICE-CHAIRMAN (MISS SA-
ROJ KHAPARDE): Have I given you
the permission to speak here like this?
It you don't require my permission, what
is the need for me to sit here? This is
not fair. Have you taken my permission
to speak like this? No. I am not
going to allow this kind of behaviour in
this Houge. You must -respect the_
Chair . o 1 !
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SHRI VAYALAR RAVI: \adam, 1
only would Iikeé to say that ! >ympathise
with the Nadtiona] Front and the Left
parti®s for their eagerness to liev power.
Their only criterion js non-Congressism,
But may I remind Mr. Balanandan, that
the days of non-Congressism have gone.
Mr. Balanandan ghould remember this. ..
\Interruptions) . ..

"SHRI CHATURANAN MISHRA
(Bibzry: The Congress is gone.. (Infer-
ruptions) . §

SHRI VAYALAR RAVI: Congress will
not go. It will be thetc.

SHRI CHATURANAN  MISHRA:
Congress will aever ¢ome back.

SHRI VAYALAR RAVI: But Mr.
Balanandan was king enough, (Inrerrup-

tions) ...

SHRI JIBON ROY (West Bengal): If
the Communists go, thére is no need for
non-Congressism. That is over,

" SHRI VAYALAR RAVI: Why do you
séeak to say this? For 74 years, you
have laboured. You argued for the So-
viet Union. Now you dor’t speak about
the Soviet Union. So, let us not tglk
about which party comes and which
party goes. What  happened to  the
commiunist countries? Now the commmu-
nist people cannot say that they  are
communists.  There are other mames in
Ewrope. So, don’t gpeak about Congress
or Commiunijsf parties. We al] have to
work within the framework of Indian
nationalism,

Madam, I will now come {0 the TADA.
The President, in hig Address, says that
the law apd order position has im?roved_
I admit that he is correct. That is why
the TADA is very much attacked by
everybody, by the OpPOSition and others
ijn the country. I don’t \.ﬂant to 2o
info the details to deal with this. But

I fsol that the time has come oOF its
This js my appeal. I know

repeal.

it is an enactment Of Parliament. But

who is the jmplementing agency? 4 x;
y overnments. When  man
the State G any

? '.t
Stites wdy that they _dor_n t want it,
répeal jt. Tt is vty gimple, The imp-
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lementing ageacy ig the State (sovern-
meng and the Central Governmen! s
blamed for its misuse, The TADA
hg been grossly misused by
the  State Governments, Therefore,

I feel that the time has come—] don’t
want to go into the details because the
time is very Limited—tihat it should be
repealed. It should not be allowed to
be extended again,

The next point is  wbout the Sub-
Continent. Here the President speaks
about Pakistan and its role. The Presi-
dent has said about this jn para 41 of
his Speech. 1 fully agree  with him.
Madam, I had an occasion to read the
book, “The Daughter of the East”. I
have great appreciation for her., When
he: father wag hanged by the military
regime, we, the people of this country,
sympathised with that family, We
sympathised with that family. We con-
sider the people of Pakistan as our
brothers and sisters. We are not their
enemies, But, * unfortunately, Begum
Benazir Bhutto is dragging the Sub-
Continent into a cold war situation. She
is begging the Americans to get arms
and to set in motion an arms race in the
Sub-Continent, It is going to affect the
development of the entire Sub-Continent
which may create a war-like situation.
It is very much unfortunate. I don’t
know what happened o that lady whom
I consider as my sister, whom the peo-
ple of this country consider as their
sister. 1 hope wisdom will prevail upon
the rulers of Pakistan. I don’t know,
she may have some internal problems
which compel her to speak  always
against India. She thinks that it is a
better way to continde fn power. But
what 1 feel is that we cannot compefe
here in arms. Arms race always means
an increase in the expenditure of  the
country. The budget deficit wilf go up
again, My friend, Mr. Satish Agarwal,
may like to argue for an atom bomb.
But T am against it. We can Spend that
money for the .develppment ol our peo-
ple. We can make atom bombs. But
we cannot ugse them. Where are  you
going to drop them? In the Sub-Conti-
nent? No. It will affect the whole Sub-~
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Continent. Anybody can keep any
amount of arms and ammunition. But
you cannot use the atom bombs, the
hjydrogen bombs and other automatic
weapons. We cannot use them. The
modern world will not tolerate the use
of these things. So, it is a criminal
waste of money,

But, at the same time, Pakjstan s
supporting  terroristn in this country.
Madar:, today smugeling of plutonium
is the most dangerous thing, It can create
a havoc. We already know that Pakistan
is; involved in the msuggling of pluto-
ntum. There are some other countries
also who areg involved in it.  Then,
therc are some of the countries which
were part of the erstwhile Soviet Union
Madam,  this js the most dangerous
trend thag the world js facing. This is
a matier which is of concern not only
to India but it is of concerp to the whole
world.  Naturally we have to use the
UN forum. India cannot be pray, India
cannot be provoked fo drag this nation;
this sub.continent; into a situation of
cold war, That will be very disastrous.

Madam; the whole review of the last
year's performance and the projections
for the next year; as brought out in the
President’s Address; are one of the best
performances of Mr. P. V. Narasimha
Rao’s Government for bringing about sta-
bility and economic growth, So I sup-
poert this Motion,

SHRY E. BALANANDAN (Kerala):
Madam, our President hag painted a rosy
picture of the Government’s performance,
Naturally, he can only do that. But for
a.fair discussion jpn the House, the Gov.
ernment should come forward with  the
actual situation that is prevailing in the
country. If we interact with each othey
and if we poperly discuss it, some
points may emerge and then on  the
basis of that the Governmient can rorien-
tate' its policies and thereby the demo-
cracy can function well.  But that pro.
cedure hag been lost here. The position
hede is that the Government has lost its
freedom of choice. Its policies are not
Being decided in Delhi or in this House.
This charge is with somebody else, Whe-
ther our economy should go this way o
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that way, to left or to right, is being
dictated by  whom? It {3 being
decided by the World Bank and the IMF,
This jg the whole point.  Therefore,
the firsg  point that I wanted to make
was that the Government has lost  its
freedom of choice.

374

Another point thai I want to submit
in all humility, Madam, is tha; the de-
mocratic traditions are also being given
up. The basic democratic tradition
demands that the whole approach of the
Government needs change. 1 would go
a little into the details of it.

The President hag said in his Address,
“The projections made have beén fulfilled
in a substantial measure and it can be
said with confidence now that the coun
try hag made a turn-around initiated by
the new economic and other policies of
the Government”. Thig is a tall claim,
Madam. But T don't wany to deal with
it now. Before dealing with the Gov-
erament’s achjevements, etc., I go to para
4 of the President’s Addresg which refers
to Ayodhya .Why do I  refer to this?
It is because this is a serious problem
facing our country teday and alsp be.
cause on it rests the country’s unity as
well ag its secular foundations,

Madam, the issue of Ayodhya has been
discussed in this House many a  time.
Now. after the Government had referred
tie matter to the supreme Court for a
decision under Article 143 of the Cons-
titution, we had said from our side that
it should not be done like that, it should
be referred under Article 138 go that we
got a final decision of the Supreme
Court. But the Government did not feel
s0. . Then the decision of the Supreme
Court came. The Court put the ques-
tion ag to whether the Government was
going to implement the decision that the
Coury would give. The Govérnment
side did not say anything properly.
Theréfore, the Court said. that it was not
coing to. discuss it.

" Then what kappened? My, Chbvan, our
Hemte Minister, has gone on record that
in the present situation thers is only one
way out. The way out is that this
issue woulg be refetred to the Supteme
Court undér article 138(2).  This was
she assufance  given by Mr. Ghavan.
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Now, what does the hon. President say?
The President says  that the judgement
recognises the possibilities of resolution
of the dispute through megotiations. You
may remember the story, Madam, After
the Supreme Court gave the judgement,
the Government declired thag they were
going to refer it again to the Supreme
Court for a decisioa and now our
President tells us that there are possibi.
lities of negotiation. We have geen the
possibilities of negotiition just before the
demolition of the Babri Mosque and
after, The BJP and their friends publicly
declared that it is a religious matter and
it cannot be megotjat:d, it cannot be re-
solveq through nmegotiations.  This is
the stand they took and, therefore, the
Government is now shifting thejr posi-
tion, The Government does not want
to solve the prodlem., The Government
wants to pressuris: the minority commu.
nity so that they can pressurise them for
some other purposes and keep them al-
ways under terror of this and thar, This
ig no democracy. This is a wrong
method,

Coming to ths latest position, we do
not know what is being planned by the
BJP and their friends who are now co-
mijng with new propcsals. The real depth
of the conspiracy being hatched
by them 1is not revealed, What
happened recently? [ will bring to your
notice an incident, A statement Was
igsued that befcre Shivaratri. Ths BIP,
the RSS, and Bujran- Dal, along with
other communal force;, suddenly annOunc.
ed that their intentiin to liberate the
Kashi Vishwanath T mple through or-
ganising Jalabhisheka That went on.
An expert committee has been appointed
to go into the questidn of the history of
temoles, etc. The VIIP and others are
going to start the Re*ha Yathra again.
Three-four Ratha Yethras are to be
undertaken from 3rd to 28th  October,
1995. These will gtart from Haridwar,
Ganga Sagar, Somnath and Rameshwaram,
Thete will pass through the whole of
the country, The purpose of these
Yathras §s to liberate 3,000 temples
means demolitior. of mosques, jn which
the Kashi Vighwanatth Temple complex
and the Krishna Temple at Mathura are
also inclaled” This- {g  the situation.
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Therefore, once more they undertake
agiin the Rath Yathras. These Rath
Yathras are coming just tefore the elec
tions. It is coming in 7ctober, The
plan js fo liberate 3,000 remples. Is it
correct?  We have religiong rights, The
Hindus have their rights, the Muslims
have their rights. Bat, tere they say
“We will liberate all the 3,000 temples”
“demolish 3000 mosque”,

1 come to the latest position. I read
a report which is publishej by the India
News Network. What is t? Sadhvi
Rithambhara went to Udayanagar
town, Dewas District in Nadhay Pradesh
The ijocident came up in this House.
What was that ircident? A Christian
sister had been killeq by somebody who
had connections with the YHP or some-
thing like that, A memorial has been
erectel in her nume, The VHP people
smaghed it. Thep Sadhvi Rithambhara
went there with thousands of people and
bad a meeting there. Then finally she
warned, What jis the warning? The
warning is ther the entire community
would be wiped out even if a single
Hindu was cooverted, This is the warn-
ing she had civen. Tha- is this reli-
gious fate. The christians have been
living in India. Madarn, they have
their ownrights—Fundamenta; Rights.

Another thing which has come to
notice: is about the Shiv Sena. My friend,
Shri Bal Thackeray has declared  that
the Muslim minorities can live in India
but they will not have equal citizenship
rights What does it mean? That means,
throuch we have a  Constitution, we
have solitical parties, and qo many things
are there, but in India we are not giving
equal rights to the Mus'im minorities.
According to th: VHP, they have no re-
ligiots rights; nccording ta the Shiv Sena
they have no equal rights; and according
to Sedhvi Rithsribhara  the Christians
shoul,| not hezve any rights, What is the

Government doinz? The Government’s
policy  has always been shifring.
T was there in the  Natjonal In-

tegration  Council mesting  where-
in ovr Prime Minister declared in  the’
open gession “1 shall see that the Mos-
que »rotected,” Now, what happened?
Tt waes not protected. Tley just changed
themselves, The talk of Mosque - ha#-
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gone.  They are only conspirinz with
some Sanyasic to ficct some ind of a
committee to build the temple, They
have forgott=n about the mosque, So,
I have rajsed this point not becaise I
want to make any kind of coramunal
appeal. The point s, India {§ our
land. Indix's basic unity is based on
what? 1I; is based op secular fourdations
That founcation is being broken. Are
you not witnessing it? We are having a
Government to prote:t the Constitution
and they have to rule the country as
per the Corstitution. Thig ig a serjous
sitnation. MMy friend, Mr. Ravi, was
agitated on many points, but T don’t want
to make him more agitated, T am only
telling him that India is ours. If you
want India here, there s a Constitution,
Ths Constirusion based on secular foun
dation, Whag is your Government do-
* ing?  Your Prime Minister ig not
do'ng anything, Thig js all what I-want
to say.

Then, T come to the question of Kash«
mir, How :omplacently we are looking
at things the-e. [Elections have to be
held, every:ling is ready, Seshan is not
ready. What is there? The Government
of India wrir does not work in Kashmir.
That is a,b,c; everbody knows everything,
The Goverprr:nt sayg that they are go-
ing to hold electiong there. It shows
that they ar: not serious, If they are
serious then what should ¢hey have done?
They must ses that the Kashmiri popu-
lation living 'n Kashmir. does pot want
to go to Pak'stan. Thsy don’t an inde-
pendent Kashmir. They want to  be
Indian citizers; bonafide Indian citizens;
provided they are given a little more
freedom., They don't want to come
to Delhi for everything. The Kerala
people know -t. If the prices have gone
down then we have to come to Delhi
becuuge we are a part of India, That
way of independence or freedom for
the State is restrictzd, In the case of
Kashmir, at least you should have dis-
cussjons with those people who can de-
liver the goods and whe can influence-the
people! Discuss with  the, have ar
understanding that more freedom  will
be given to them. This is what you
have to make certain. Only then the
Government should think of elections.
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Therefore, I would requesy that  the

Government’s policy on Kashmir should
change. :

Then comes of the question of  the
North-East. What is the position there?
There you see that the military is the

main thing.
3. PM.

l’Vli!itary is also in a mood of
going  home packing.  From this

part of India some MiniSters are
here-—I do not want to name any Minis-
ter—they want to save their skin and no
other problem they can think of. The
Governrient are rot working there; this
point has to be seriougly gone into, dis-
cussed and decided. It is for the Go-
vernmaent at the Centre to see that these
Governments wor)k there.

THE VICE-CHAIRMAN (MISS SA-
ROJ KHAPARDE): T would just like
to remind you that your Party has been
given 28 minutes and you have already
consumed 12 minutes.

SHRI E. BALANANDAN: Madam, I
may consume more than that,. (Inter-
ruptions) .

THE VICE-CHAIRMAN MISS  SA-
ROJ KHAPARDE : I do not mind that.

SHRI E. BATLAMNANDAN: Anyhow,
let us begin...(Interruptions)... The
next point is about the foreign Policy.
A changed cours: hzs been accepted by
the Government of India, Today you
are s=eing Foreip~ Secregaries, Defence
Secretaries and many other Secretaries
of special types ave cOming to India to
have discussions ‘vith our Defence per-
sonnel, They ar: going to have joint
exercisegs. They ire in love with Ame-
rica, for no qur-rel in this  regard.
in the know of t e things. Madam, we
had developed ov~ ISRO, then the veto
came from the United States pressing

_Russia not to give the Cryogenic Fn-

gines, TIs it beciuse of love? In this
country somebod, comes from America
and tells ug soriething and then asks
Russia not to give Cryogenic Engines to
India, Then w> have developed *Agni’
and developed ‘Frithvi’, the Govern-
ments move is heing opposed by  the
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United States, the Super-State.  They
say that this is to be done and this is
not to be dome. They are  dictating
terms to our Government;— latest  ig,
the MNuclear mon-proliferation  Treaty.
what has the stand of India all along
oeen, They said that this js a kind  of
liscriminatory treaty and we would
10t be a signatory to jt. Now  what
‘s happening, I do not know. The Go-
versnment of India is trying to find some
‘#ay to have some kind of an agreement.
“This is the pogition that the Govern-
ment of India takes. The latest danger-
wig position to which I invite your
wtention, Madam, is that the indepen-
fent, jndigenous  development of our
lefence systern is being scutiled by the
‘merican intervention, Qur scientists are
"#&nxious about the slow down in research,
This is there in the “Times of India”
of the 11¢h March. I do not want to
read it out because of the paucity of
time, tug T want to say something ab-
out it. This is a very serious question.
The expert  scientists, whom I am
proud,” 1ave developed our ‘Agni’ mis-
ijles, our ‘Prithvi’ missiles and our Cryo-
senic Engine, our =attelites and  afl
these systems are the wealth of  the
country, Now because of the American
sressure, when the Government is un-
ler Mr. Rao, Our deve’opment is slowing
1dwn, The exrerts who come  here
ell our military officials, “Why do you
nake this? We will supply it to you
« a chearer rate.” This {s the position
aing acceded to bv the Government of
"“fr. "Ran which is an unpardonable
crime, America i a comntry which  is
enemy number one of democracy, ac-
cording to me. Mr. Rao may disagree.
But, at the same time they interfere in
‘our internal affairg, Mr. Pranab Mu-
kheriee, the then hon. Minister, of
Commerce, is in difficalty. What is the
difficulty? e hae signed the WTO,
The medicine; which are monufactured
in India are one-fourth or on:-cighth of
the cost the world over and our medi-
cltes are standard medicines,  Equal
to foreign standards. Wow, as  ref
WO conditions, they want ne to change
our Patente Act, what does it  mean?
The Uitited States and the big capita-
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list countries want to deprive India this
advantage. That is the situation.
Therefore, you have no chojce. The
choice is with them. You say that
this is Parliament, It is supreme, Mr.
Pranab Mukerjee now comes and  tells
us, ‘T want your okay’, Why didn’t he
tell us earlier? Why didn’t he come
here before signing the WTQ we Parlia-
ment Members even though have politi-
cal differences we will seriously  look
irto the questions which are important
‘or the nation. This question is very
serious. It involves our country’s free-
dom.  America ig arm-twisting inthe
ecocnomic sphere, in the social sphere and
in the field of politics and  above all,
tho strategic jnteres¢ of India. This can-
not be pardoned.  This attitude of
th: Government needs change. Then,
coming to the question of economy-...

THE VICE-CHAIRMAN (MISS SA-
R KHAPARDE): Don’t look at your
watch. Whatever time your party has
given to you can take,

SHRI E. BALANANDAN: I know; I
cen adfust my time with my friend.

THE VICE-CHAIRMAN (MISS SA-
ROJ KHAPARDE): You continue,

" please.

SHRI E. BALANANDAN: Okay, Ma-

- dam, thank you. The point is about

cconomy.  What kind of claims are
beiny made? How are the  gpeeches
made by my friends on the other side?
T teil you, our economy is not very bad
in all the sectors, A new change has
come. What is this change? Profit is
the rresiding deity of the tota] politics.
Profit is the presiding deity of our eco-
somic policy, 1If the public sector
mokes profit it is no profit at all. The
profit should be for the foreign multi-
nationals mainly and the big  Indian
capitalists, Therefore, do not
think  India is bad, India

‘is eood,  If you go by the figures you
‘will fint—Mr. Taba, our friend has

‘admitted—that this question of develop-
ment cannot go to the lower rungs of
ths peoole, it can be at the top level.
The Government is consulting everybody
abont heir policies.  The FICCI, ASSO-
"CHAM “and ol other employer bodies.
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And what is the result? The result g
this: About 1.200 private jndustries of
India earned 83 per cent  more
profit  durins the last  year.
The profiy ratio is the highest in Asia,
except in oge or two small  countries.

Thérefore, Mr. Manmohan Singh’s
economies is working fairly well for the
big capitalists of India and abroad. To-
day, they say that so many things are
here. A Iot of mopey has come in.
A number of foreigners are coming,
They say that even Mr. Jyoti Basu has
given up his policy, etc. So many things
are being said. 1 do pot want to  go

inte those things. But Madam, I can
say that the present system is the best
for capitalists. Even there, the c¢Om-

plaint ig that among the capitalists, the
Indian companies are being victimised,

Take, for example, the telecom sector,
My friend, Mr. Sukh Ram: talks about
a lot about technological upgradation
taking place all over the world in the
telecom sector. He now wants to throw
upon thig telecom sector. Madam, we
should remember that telecommunica-
tions is the second line of defence.
Nowhere in the world—including the
Unitsd States of America—more than
twenty per cen{ foreign  capital is
allowegq in thig sector. Bug in India, it
is forty-nine per cent. It is ‘free  for
all’ in India, Anything can be dope
here.

While inviting bids for this  sector,
they have attached one condition. It is
a very wonderful condition. What is
that condition? The condition js that
the people who bid should have an ex-
perience of having operateq five lakh
telephones. We know that in India, we
have only the public sector, No private
party is functioning in the telecom gec-
tor. The condition attached is  very
-simple! They say that anybody who
bids—thig is a prequalifying condjtion—
~hauld have an experience of having epe-
rated five Ia-kh telephones. What does

it mean? It means, being Indian is a
crime. Tn the India of ours, in  Mr.
Rao’s India, being Indian ig a  crime.

You can go to 2 fereigner who is having
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this kind of experience, tie up  with

him and then apply. This is what 1is
taking place. I must say, with all

tumility, Madam, that no Indian ecan
agree to this.
I give another example, As an elect-

rieian by profession I know that in the
power sector, we have made sizeable
gaing.  We cen produce hydel machi-
nery, nuclear maechinery and thermal
machinery. This thorning, my friend,
Mr. Krishna Kumar, was talking about
wind energy and other things, 1 can
sav that cost of our machinery is less
than fifty per cent of the cost elsewhere.
Quality-wise also, it is the best. It
can compete the world over, In thdt
sector, we are in love wjth the U.S.A.
onlv. Special love. Special relation~
ship. T do not know the reason  for
{his relationship. May  be it is money-
wite or something like that.

In Dabhol, Maharashtra, we have en-
tered into a contract with Enron  for
generation of nearly 6.000 MW of po-
wer. 1 am net going into the details.
There, we have given them sixteen per
cent take-home profit plus ofher benefits.
I do not want to make a speech on it
hére, Everybody knows abodt jt,  But
1 would like to quote, with your permis-
sion, Madam. what the ‘Hindustan
Times'. of all the papers, has comment-
ed, editorially, in its edition of 25th
April. The editorial says: “The invest-
ment cost at which Enron has undertaken
to generate power at Dabhol is mord
than double the rate at which the Indian
companjes  namely, BHEL. and N.
T.P.C'.. have executed power profects
tere and abroad”. This makes a noa-
sense of economics, ‘Hindustan Times®
ia saying this! Balanandan is not saying
this. This kind of a policy makes a
nonsense of economics. How long are
we going to continue with this policy?
So, being an Tndian is a erime. Our
NTPC and our BHEL can produce
power effectively within S0 per cent of
the cost, Therefore, the  Maharashtra
peasantry, the industrialists ahd every-
body wili benefit The money being



383  Motion of thanks

spent is the money which js being gene-
rated in India, and they are not bring-
ing a lot of money from abroad., Ma-
dam, on the question of the public sec-

tor, I am gorry, I have no time to say
more things.

On the economic sector, I may quote
one small thing dealing with economics
anq skip it. The policy jg good for
big capital, as T told you. Then, com-
ing to industrial production, etc., we
are having an economis; here, Dr, Ashok
Mitra, He is the Chairman of the De-
partment-related Parliamentary Standing
_Committee on Industry. He, in  his
1Zth report, pointed out—and I may
quote:

“An examination of trends based on
the geasonally adjusted monthly in-
dices of manufacturing outpug over
the period April 1987 to June 1994
is illuminating.  While the trend
rate of growth during the pre-

. reform period from April 1987 to

. July 1991 stood at 7.7 per cent per
annum, the rate of growth slowed
down to just 0.9 per cent per annum
during the period July 1991 to
June 1994.”

‘This is the statement here.  Experts
can go to Dr. Ashok Mitra and quarrel
.with him.

SHRI CHATURANAN MISHRA:
They. can discuss with him. Why
should they quarrel?

" SHRI E. BALANANDAN: I  will
gquote one more para—para 3.10:

“The relatively unsatisfactory nature
of the overal] growth in industrial
output during the last three years
has been accompanied by pronounced
changes in the composition of out-
put, away from capital goods and
consumer non-durables and in favour
of consumer durables and interme-
diate products which sustain  the
produ:tion of the latter. For a
Iate iadustrializing country attempt.
ing t cloge the gap relative to the
more developed industrial - nations,
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the capital goodg sector has
crucial role to play.”

Wha¢ does it mean? India is a coun-
try which started industrializing late. On
which sphere should we place emphasis?
The capital goods sector. Therefore, our
economy can gtand on its own legs and
we will be able ¢, compete. But this
is being done away with., What we
have done so far is being sought to be
destroyed. That is the Government
policy on the question of  industry--1
don’t want to go further,

Madam, with your permission I will
make only one more point, You see
corruption everywhere, Corruption of
many kinds is there. That is a story by
itself—T have no time to claborate. Now,
we had many Ministers, My friend, Mr.
Thakur, is here. Mr,. Shankaranand is
not here, Mr. Kalp Nath Rai also
is not here., I don’t know why they are
not here. Ig it accidental that  they
are not here? But the charges were
serious about them, about their corrup-
tion, We know thay Rs. 10,000 crores
have beer swindled by somebody in the
so-called share scam and another Rs.
12,000 crores by the sale of public com-
pany shares. And how many  crores
were involved in the sugar scam, we
don’t know. The whole Bofors’ story
I don’t know, What I am saying s,
this is a Government which is shielding
corruption, a Governmenyg always engaged
in corruption and subject to corruption.
Therefore, this is a Government which
is not able to protect the country’s unity
and integrity, a Government which can-
not give protection to the minorities—

the Constitutional protection avajlable
to them ig mot being given. Also  the
total industrial development which we
have hag so far is being destroyed and
India is going through a process of reco-

lonization. Qur freedom is in danger.

Therefore, I would reques; Mr, Rao:
“Please quit; that is the only thing you
should do to save the country.”

*Thank you, Madam.
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Wt TRt erpr (fawmw) -
AIAATAT ITANTETS WEIEAl, AGrAfEH
Tsgafa  sv. wWET g wAT gy
qqq & ¥4 13 BEA, 1995 A
fed @ sfwswmaor 93T gemEg W@
AT AR WA qar gEgew oY
A gERY ¥ AR AR X Am
frar f58 AT ST St
TS ¥ et Wiy ¥ seifEa
fear, & gt gaa & awdw F@rE )

wgTafgw Teafa S &7 wiwaryor
Faw fagaqer @ wEY @, awp
T R 15 9= At 50 i ®
gegd fFmr s &1 T g T
Afa, waww, foox af & guefeuat
g Y TrEET { TR I WE F
g ar wgraigw weafa ot & faow
gty § AR wufer € fF o=
TET WEAT F qF T ATG H,
ger e ¥ WR GER T
frr W "wrdEE) gav Suwfewdi &y
FiFel & qrg AT e aur frgr 2
a5 g & wAAw  wegafy St ¥
gfrwen ¥ 7 § § ag7 @ A
T ¥\ qgdr T 1 IR w3
f& gardtr momarfear o faraw Sy
frex arer & wlgwrowr ¥ IR
aew & @A wegT fra o ag fag
gwr &, smaffag gor & = a<g
¥ IRt ag A g g% ar g fw
gary s wifaw Afe @ Se%
g4 guaferrt g § sEwr IR
orse weel W dad femv g0 @ Y
arq S ag W qamn & f5 el
nAAfas @Y ¥ S gHTr -
for wfm & ¥ woga v § AR
fear &) TOQ ATHER T oW @
e fafow vt § wrgr 9w mfEa
¥ gz wifaqe & 1 FOF-F0T @l
Sg wifaqor WETE g ¥ uw-mTy
g g Ter F orEw foraa
Tt Oy @ @ A & Fzed e
¥ AE ST ATEAT) W W H g
FN HAAT  IAT, 93T q4qT
w-FET § Nt ggT g% qw wifq
T FATELT T AT &1 A WA
g ¥ us a9 IrAfey o Y 2
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THE VICE-CHAIRMAN (MISS SA-
ROJ KHAPARDE): Mr. Thakur, please
come tO the subject now.

5y TRTET BSIFL: W AR FAN
FIT AU A AT § TrEW 2
W@ & R AEA ¥ gwRe ar
Teedfa ft ¥ W dwwr # oW
Jqqel wvwa X fafaw &4 ¥
foelt 8, SAFT UF TF  FF WS
¥ w9 fawww fear w3 F
Tt F AT AT W qHE 9FW
PSSR (U R O A G Lo
AT T qrIvgFRAT AG IRAQT |

ot wiwe g fag  (fagre)
srg S, WTe s, ¥ SRy A%
wWEl @A @ Iw g Afww

qfg st & zfawmw 93 goER
¥ Fe W D 9N 4 #fas w1 any
gamTy I F fagr @ #7974 SAH
g g a7 S| T AW g,
g a7 ST o famm Y ¥ e

qt ¥, gRAmenr  (FAiEw) ¢
g & wgET N fgewm R0 (5w
gra). . .99 T9W Al W AR
fatad ¥ &) 3O AToET W fgear
g1 ... (smRam) .

st wiwT zarw fag: & srge A
& HTETeAT &Y FC @I O§

fF € @Ew ¥ W oAt g
¥ Yt ¥ @y ww g wEw ¥
Faet F AT e w6 ¥ AT
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fafa fraife gf 2, fafa ag=vod
& fo gron & s fafa sl
aft § SEY AT wESTE B | §; A%
faY gar & #R fawe F  qaTle®
4t fa'y fratfg & o § 99 &l
¥ TT 9T q89 1 @l g | AR TG
agf & 5 frg adrr & fa=md &%
WE wawag g v fm w7 A
faame #C W E A FT g wE
HIET Usafy fr # I W R
wegafr @t ¥ sy gwmw § O af
g famearsl w7 Joore fFaT §
@ Sv fawaand @ gW am &
STETT O HTATIAT 58 §Fd § | AR
forg a@ ¥ Towy w7 &1 9ENT w

st a¥@e 15 @ q@ &
9 AT "qIg" § g% v

FITUACTA  (FATY g0 )
SEIT AR NEAF I AT w0 H
g, T waN g § 9y glew

=t swegme fuz: wo AREr
33 9T W SRY |

gIAMERR (Tl 10s w) ¢
say e fawr fear seagr ST g9
H2 9T AT &I g

=t TaET B Hoag e
FT @ 971 5 zgar o afomy. ..

SHRI G. G, SWELL (Meghalaya): As

se lost his Ministership, he has lost his
mooring,

SHRI RAMESHWAR THAKUR: I
have not lost my mooring. I am replying
to the poing raised by the Member.
gar ug 8 fF ooy weafg St &
STTYOT &Y TfeT & SWRr gy w@v
AT =T8T | T 9% FH OF A
99T X, WYX qred ¥ A7 &,
(zaqam) . ..
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st qTHlE SEE AW

FEATHY Wew FgT & EN

i

Z0 gty S & Argorasgi w1 fa=re
@F, faa®-09% 8@ AR I|W@ W
THIET ¥ faae $3 Y gt 9@
F FT ¥ HHT &, Sqwfewsl ¥ Y

&1 ¥ gT & uFYy T FY BITHT |
% f5 97 9gyr veorw frar fv w09
FAAF gL T 1 TeAl § wwhe &
FAET Y | AT T AT T dAe
arrfeey &Y Traar €Y A gF afew ATy
Arge &1 Faw fagm awr =1 I
g1 a4l gat afes dumal ¥ qa W
wrfrqer @7 & gu &)1 qatwer dgu
g 1 AR ST it qary 8, gW AR R
T-FFHITH AT a9 ¥ §gAm &
o FIF A FT AT AGALT G
@ & | FA-aeaT ¥ 98wy waer
TR gar e\ g feufa § smm-
AT IR AT R | TB N F) fANE
g &, wo gfewir fra war
dff ey a7 @ oY ow wEw
FQT 8 AR AFULY &I 9 foraay
HIAT § SUF! EW AL TGN THS g
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AT FTHIR R EHT S § fF
T Q) JouTRT FET &1 166 fafama
T ¥ 185 M er g ad &
A gy gd=ar<r WY 98 § sarar g
g1 guR WeR ugd ¥ wfaw g
FA AATATET A 730 (FRA * 72X)

ITAAEIR (FARY qOR grag ) ¢
HIIHY 9TET F L AT FY 10-10 faee
&1 g7 {77 7197 T AT ATIHT ST 10
fae MNaafa @, agogoy aw@a <
ar g

st TRIACSIEHL : Gy e & et
F AT QR E, 99 § 98 grar @|ra |

guawEEd (FARY FAEnT )
T S 9l &, 9 &
M W A S a@em g o
You have to be very brief because there
are so many Members to speak.

st TR FIFL : AT ACZA
& &Y & wedY & FE

IqaNTead (FRRA AT GqrIE )
F 78 TEAVE | T IAIH T A fsren
Frgdft §

st TR@I BFT : AT FY LEATT
A

ot At FEw ¢ qATEAT BT A,
auq 9T § gafqu S99 oF aor qar
e 1 ura fafaee< ore €3 sgaade
w & ag e ast s wr g
& qradt aRT & AT @Y I qw
Fraear 40 FUT T a8 FT 50 FAT T
T ¥ owa gy £fF 30 25 FAT
Y &) Ao gg wEr F frEw &%
afsT

S YR@I FFT: g N7 @
g £ Sy fE Tag wr oAr @R
e F2 8§ | 14fafwms = ¥ 31
fafqgs &7 %7 g G FT WI
& 1 faee war & WS Fa@ v
g7 2, o frawama & fF 1991
¥ @A 21000 FUZ HAG TH
fafaqs s ¥ F09  FTHER A
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207 ¥waver 20 fafera sy
T § (SrRaw) @ fef A8
gfaeT g 7T ?
... \Interruptions) . . .
doubt about it,

390

Have you got any

T AR (TR aOHATR)
o9 IYT 9w wg ey
You address the Chair,

SHRI RAMESHWAR THAKUR: I am
sorry. 1 will address you only. T had
quoteq some authentic figures and  he
wag saying something. Thosg are authen-
tic figures.

T A AT S
THARESF GUTTEAT § | 5oy oy o
GHIX #Y SMEEN § @ AR & G
st wT S 8, S9N wAIE wfE
g et gt gd wfy A IEm
Y ATererwaT § | RAfTT T Lo
& | fashy Aifr & g% wwaar B
¥ | gATd e wEy FEY § 1 ArArior
ity F i § gl gnear fadv g
grias fagre § Faq agd ¥ faq &
T FY AR mEA ART g W@ 9
areior Sl € a1 A FATE | AT
fawre ¥ qag #. . (sw@er)

SHRI SATISH AGARWAL: We want
the figures of the people living below the

poverty line not about the rural deve-
lopment,

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND
MINISTER OF STATE IN THE MINIS-
TRY OF PARLIAMENTARY AFFAIRS
(SHRIMATI MARGARET ALVA): Why
do you interrupt him? Let him speek.

St CRERC STER ¢ o FooT TR EY
Fra & ()

.o

Frawmeaer © (T a3 T )
g, I, famr S NETE AT
TTH FT Y BT EATE )
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off arRERs ST : A W1 qrA
faFTa F1 F19 &, IF TTHET FTH 9H 8 |
TAR O ARG e 9 59 7l
sTel wear wiat §F @l & fgege
FY 74 gfawa JwaranEt o WAT §
S FEFT gHIR TAU qT @ § oy

AT et Oehg MEY ¥ 1988-89
CEIRAR

TATGL AR AIFAT AT ghEr
aTe g far o geme Wl ae€y
Iy AR A AT Foww 9T
g & 3 feg@@ & 5w 8 gL AAN
F fread =9 @ e | T 9 suafeat
gd § 9% Wt INEF AW T AT
FE FT | W F ATHA R0 fF T
aiEt § AT ATEST § 1 VAT &Y
HIAFAT FAT qF TS faear g saay
Feafer & gare gard ar = glr
foat gard Wi aeAY g5 & @l
Y gAY Tl &1 Syaue S99 g,
SOATEHT &1 TAH 1992-93 % wgf
3100 FIT AT AG 1993-94 ¥ T&FT
5010 FUT AT, 1994-95 ¥ TqH
FWHT 7010 FAUy fFm AR
& A 7,700 FUs g (aw¥ &%
gaF) |

THE VICE-CHAIRAN (MISS SA-
ROJ KHAPARDE): Please conclude now.

THRI RAMESHWAR THAKUR: Ma-
dam, this is not the way (Interruptions)

Fqgweae: (FRE g a@r¥)
st St faa g awa & sud o afas
gag faa o | HA 99FT s—-10
faresarer faw gg 1 =TT W
YT TIT AT T F WGET qIEf & AN
FTET AT AR Al AT
Unterruptions), Before me,
list,

r

there is .a
And there are many Members from
your party who would like to speak onm
this subject. Please wind up.

SHRI SATISH AGARWAL: Madam,
why are you delaying the hon. Member?
He is giving us the figures about the
people below the poverty line.

[ RAJYA SABHA ]
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THE VICE-CHAIRMAN (MISS SA-

ROJ KHAPARDE): Mr, Agarwal, I am
net delaying the hon. Member. I am
just reminding him that there are many
other Memberg who woulg like to speak.

SHRI RAMESHWAR THAKUR: Ia
the last {hree years, we had invested Rs.
9,185 crores and the physical  achieve-
ment was 2 594 million man-days. Last
year also, we had invested under the
Jawahar Rozgar  Yojana, Rs 2,439.55
crores and Lhe achjevement was 5482

million man-days, (Interruptions), Under
URY (we invested Rs, 6,374 crores and
achieved 123.9 million man-days. These
are largs scale employments. Under the
IAY, we had made 9.46 lakh houses for
the poorest of the poor and the SC, ST
and the poor in rural areas. This year,
the Budget is 10,000 lakh houses  every
vear. This will give them employment
and this wil{ bring down the number
of people below the poverly line (In-
terruptions). T am not getting more time
from the Chair. Otherwige, I have moOrg
information. 1 now the packground, the
basis on which the assessment was made.
About 29 per cent..... (Interruptions).
In 1988-89, this had been one crore. An
Expert Committee of the Planning Com-~

mission sajd that the criteria  adopted
were not correct. According to their ori-
teria, the figure would be more in the
year 1977-78.
again a regulation on a natjonatl
It had been done in 1992-93. The figures
are yet to come,

Every five vears, there s
basis.

The current three years’
achievement will be reflected and recalcu-
lated only in 1997, That figure is still to
come. Therefore, T do not know ©n
what basis the hon. Member is

that it has gone up. Is

saying
there any
basis?

Yesterday, your colleague was g00d en-
ough to gpeak about the per capita in-
come in dollar terms.

THE VICE-CHAIRMAN (MISS SA-
ROJ KHAPARDE): Would you
conclude now?

please
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SHRI RAMESHWAR THAKUR: Only
ong point. Mr. Mathur  mentioned
coal yesterday, In 1990, we had a loss of
RS. 253 crores, We had improved the
performance and the profit was Rs. 167
crores in 1991-92, Rs, 291 crores in
1992-93 and Rs. 400 crores in 1993-94.
Even then, you are criticising the per-
formance of the public sector and every
time you are agking us o improve  its
position,

In one of the sectors, our production
has gone up from 9.77 million tonnes to
11.6 million tonnes by December and
the half-yeariy profit was Rs. 300 crores.
Unterruptions)

rd

THE VICE-CHAIRMAN (MISS SA-
ROJ KHAPARDE): Mr. Thakur, jf you
won’y conclude, I wiil call the other
speaker.

SHRI RAMESHWAR THAKUR: 1
know that there are deficiencies. There
are some weak organisation in the public
sector, But we should not go on
criticising them without taking the real
facts ang circumstances into considera-
tion, If I had time, I would have prov-
ed with facts and figures that whatever
has been said by the Members from the
other side is not based on facts and
figures.  But, T would like to conclude
by saying that the performance of the
present Government, under the able lead-
ership of the hon, Prime Minister, as
reflected in the speech of the hon.
President, has shown an all-round  im-
provement. There is all-round develop-
men; made in the economic sector, in
the asricultural sector, in the industrial
sector and in the rural development sec-
tor and the improvements go made cannot
be rebutted. The people may have diffe-
rences and they mayv say something, But
this is not the correct way of judging the

work done by millions and milliOps
of farmers and  workers in
the fields and factories who  produce

the results and . when we have the
results, we go on undermining the work
done by them by saying that this has
not been done. Thig is not proper.
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With these words, I would like to
conclude by saying that whatever facts
and figures have been given in  the
Presiden’s Address|represent the
achievements of the Government and we
will be able ty achieve the projections
made for the current year and we wi]l be
able to do much better than what we
have done in the past. Thank you.

THE  VICE-CHAIRMAN (MISS
SAROJ KHAPARDE): Thank you very
much, Mr. Thakur. Now, Mr. J. S.

Raju.

*SHRI 1. S. RAJU (Tamil Nadu):
Madam, Vice-Chairperson, I rise to
speak on the Motion of Thanks on the
President’y Address on behalf of D.M.K.
The Hon'ble Member Shri Rameshwar
Thakur who preceded me, and also
Hon’ble Members Shri Vayalar Ravi
and Shri Narayanasamy spoke as though
the country is making strides in every
field. Shri Rameshwar Thakur had sunk
us in a sea of statistical figures a ljttle
while ago.

Yesterday, when Shri  Vayalar Ravi
was speaXing, hon’ble members  Shri
Chaturanand Misra asked why that the
rich js becoming richer and the poor
becoming poorer despite the launching
of severe] schemes, The same question
was posed by late Shri Kamaraj. Even|
Pt. Jawaharlal Nehru had asked a simi~
lar question. He once appointed 5 Com-
mittee to trace as to where the funds
of all these schemes meant for people
went. Ths Committee held that the fund

394

is pockefed by a handful of influential
people.
Madam, once the late Shri  Rajiv

Gandhi went to Orissa and visited some
slumg there. Since he was not in publjic
life in hig vounger days, he did not
have any idea about the magnitude of

roverty in  rural India. So, he was
shocked and moved to see people
living in utter mijsery with a
single  cloth and utemsil and without

proper shelter. Then he realised  that
these many years of Congress rule could

*Emglish transiation of the original
speech deljvered in Tamil.
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[Shri J, S. Raju]—Contd.

not improve thgyr living condition. That
is why he got the Panchayatj Raj Bill
drafted to improve the living conditions
of the rural poor. Even four years afier
the demise of Rajiv Gaudhi nothing
tetter has happemed. Poverty 35 gnawing
the poor throughoud the country,

The C‘Ongres»s Parfy in itg last elec-
tion manifesto said that, if voted to
power it would rool back the price of
commodities to the level prevailed in
1990. But what did they do?

SHRI V. NARAYANASAMY: Prices
of several things have come down. You
should admit that.

SHRI J. S. RAJU: I will come to
it later. Don’t divert my attention now
(interruption). Yoy sald you would roll
back the price to the level it exjsted
during Rajiv Gandhi’s rule. This is ~vhat
Congress. Party said; but the price of
all essentjal commodities have gone up.
Ironically, the price of petrol has gone
up only in India, while it has been re-
duced in the rest of the world. In our
country, we know only to hike the price
aind not to bring it down, If you continue
to rule the country thig way, I am
afrajd, even after 100 years, you won’{
be able to check price rice.

Madam, we are going through a
piquant sjtuation wherein, on the one
lLiaud there is lot of black money and
on the other, there is absolute poverty
where people don't * have the buying
power. The mew economjc policy and
the arrival of multinationals have only
helped the rich becoming richer. You
have been trumpeling about the tax
concessionis like customs and excise duty
given in the current wyear budget. But
T wish to ask whether the price of a
single commodity has come down so
far? Rven before Mr. Manmohan Singh
could go out after presenting the budget,
the price of cigerette had gone up. Then
what happened to your tax concession?
What s the use? If tax concession has
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not helped to bring down the price, will
the Government come furward to with-
draw the tax concession? Dg you have
that courage?

You talk of shelter for all ijn the coun-
try. But the poor people, SC|ST people,
backward class people are not able to
buy cement and bricks for having a
roof over their head. Thig ig the realjty.
Today the poor cannot afford to have
coffee. People mostly take coffee in the
South. And in the last three years the
price of coffee has gone up by 300 per
cent. Coffee seeds that were sold for
Rs. 30 to 40 a kg. is sold at Rs. 160
per kg, now. Thjs is the result to your
mismanagement, You exrorted coffee
without taking the local need intp ac
count. This is what this Governmend
has done even with cotton. You export-
ed cotton and jeopardised the cottom
industries. In 1992-93 cotton export was
w the tune of 356.89 million tens,
whereas in 1993-94 it wag increased to
411.75 million tons. Because of this, our
own industry, cur own people suffered.
Handloom weaverg in particular, were pat
to misery,

I wish to teli one thing to Mr. Nara-
yenasamy who has been proclaiming that
industrialisation is taking place in a big
way. The Department related Standing
Committee on the Ministry of Industries
has observeq that till 1994 nothing better
has happeneq as & result of new economic
policy. T don’t think anything miraculoug
would have happened in the few months,

SHRI V. NARAYANASAMY: T said
that industrial growth hag been to the
tune of 7.8 per cent. This is a fact.

SHRI J. S. RAJU: Mr. Narayanasamy
is speaking about statistics, but I am
speaking about the realities (interruption
I feel that Mr, Narayanasamy is frying
to say that the observations of the Stand-
ing Committee are wrong, If it is so, you
can abolish thig Committee system, Why
have these Committees of all? (Ingerrup-
tion)...

THE VICE-CHATRMAN (MISS SAROJ
KHAPARDE): Mr, Raju, your party has
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only gixteen minutes. Pleage don’t indulgg,
in this kind of argument. You come to
the point and express your views on  the
subject.

SHRI J S. RAJU: Thank you, Madam,
1 am only saying that never before jndus-
tria] growth stagnateq continuously for
three years. This is what the report of
the Committee says. But the Prime Min-
ister and the Finance Minister have been
saying time and again that as a result of
new economic policy, there wil] be enor-
moug industrial growth and employment
generation. I don’t now when this will
happen?

Madam, lots of promises are made for
helping our farmers. The Agriculture Min-
ister Mr. Balram Jakar speakg of lofty
policies for the bettermeng of farmers.
But ~hat is the real situation? Nothing
poteworthy has peen done to export agri-
cultural products. Because of this, farmers
don’t gey the right price for their produce,
The Government should take steps to sce
that farmerg are not exploited by middle-
men while selling their produce.

1 have a few words about Tamil-
nadu. We have been demanding for
setting up a bench of Madras High
Court at Madurai. The Tamilnadu
Government had recommended the
matter to the centre during the time
of Mrs. Indira Gandhi. The Jaswant
Singh Commission was set up in 1983,
to look into the matter and the Com-
mission submitted a favourable re-
port in 1985. But nothing has hap-
pened so far, The building construct-
ed for this purpose at a cost of Rs.
36 lakhs of Madurai is lying vacant.
People of southern districts have to
travel several hundred kilometres to
Madras to seek justice. 1 fail to un-
derstand why the centre is reluctant
to set up 2 bench there, I appeal to
the Government to respect the senti-
ments of the people and take steps to
set up a bench of Madras High Court
at Madurai soon.

The Government announces many
a scheme for SC/ST people. But the
funds earmarked for them do not
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reach them through the banks. That
is why NFSDC was set up in 1989 for
this exclusive purpose. But only
Rs, 150 crores wag allocated for the
purpose. This fund is not sufficient
to meet the requirement of even a
small fraction of SC/ST population.
Now the Finance Minister has allo-
cated Rs. 500 crores and said that
the fund would be disbursed through
NABARD. I don’t know what the
Finance Minister had in mind while
doing this. I request the Govern-
ment to entrust this task to NFSDC
which is meant Yor that purpose. I
also appeal to the Government to
provide Rs. 1000 crore to NFSDC as
capital,

Madam, the hon’ble Prime Minister
has gone on record saying that only
if the same rarty rules at the centre
and state, the state can prosper. This
comes from no less a person than the
Prime Minister of the country. I wish
to ask whether this is federalism?
Whether this is multi-party demo-
cracy? He is known as a stalwart in
politics, a very senior leader and one
who can save his chair at all times.
He says that people should vote for
his party both, at the centre and the
state and then alone the state can
progress. If this is the kind of think-
ing, you can ask all other parties to
wind up and go in for single-party
systemr. This is because the Congress
people have cortajn basic  misgivings,
They always talk of one country and
one language. They fail to under-
stand that there can be unity only
when you stop imposing Yyour “one
language” formula. Your only in-
tension is to impose Hindi on non-
Hindi speakirg people. That is why
our revered leader Dr. Anna pleaded
for a autonorovs Government at the,
state and federation of states at the
centre. You should undersand that
language cannot be imposed on un-
willing people. I am a good orator
in Tamil and T keep addressing a
number of meetings in Tamilnadu.
Here we cannot express our feelings
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freely, nor can we understand the
entire proceedings because it is mostly
in Hindi. Here you speak of three
language formula. You want us to
study Hindi and English in addition
to our mother tongue. Bul if you
go 1o the Government Offices here.
you will find most officials speaking
Hindi alone. Why this double stan-
dard? You say Enghish is a foreign
language. Yes, it is. And of course,
Hindi too is a foreign language to us.
Hon'ble BIP Members are here. The
BIP Government in Delhi recently
issued an order saying Hindi will/ be
used in all official work. I don’t know
how this party is thinking of ruling
India by imposing Hindi. I wish to
tell you that unless you remove the
idea of imposing Hindi from your
mind, you cannot save this country.

The Hon’ble President has promised
panchayat elections by June, I don’t
know whether he was referring to the
coming June or 1996 June. Because,
in Tamilnadu where there is said to
be a “life-term” Chief Minister, there
is no hope of Panchayat elections in
the near future. Even Co-operative
societies have been superseded,

SHRI §. MUTHUMANI: 1 think the
Hon’ble Member is not aware of the
fact. Our Hon'ble Chief Minister has
already said that all steps are being
raken for holding elections. (Inter-
yuption) . ... There has been no de-
mocratically elected Government in
Jammu and Xashmir fTor the last
many years. Congress Government
has Leen dragging its feer on election
there. (Interruptions)...

4 P,

SHRI J. S. RAJU: Madam, I want to
remind the Hon’ble Member of one
thing During M.G.R.’ rule elections
were hold for Panchayats but the
term of Panchayats was reduced to
three years. But when D.M.K. came
back to power, it restored the term
to five years. Because believe in de-
mocracy and the slogan “power (o
people” and so we did that. But it is
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elected Co-operative societies in the
state. (Interruptions)...
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THE VICE-CHAIRMAN (MIS3
SARO} KHAPARDE): No, no, this
can’t go on like this. Please don’t
interrupt. Mr, Raju, please go ahead.

SHRI J. S. RAJU: Madam, 1 don’t
want to waste my time in arguments.

I wish to make an important point.
The National Development Council
gave all powers to the Prime Minister
to protect the Babri Masjid at
Ayodhya. But Narasimha Rao Go-
vernment was a mute witnesg to  the
brutal demolition of the masjid. Eyen
now the centre is not clear about
Ayodhya, Whether you are going to
build a mosque there, or a temple or
both? Why don’t you come out
clearly? Mr, V. P. Singh sacrificed
power for the sake of principle. But
now we have a Prime Minister who
can sacrifice principles Tor the sake
of power.

THE VICE-CHAIRMAN (MISS
SAROJ KHAPARDE): Mr. Raju, your
time is over. Please conclude.

SHRI J. S. RAJU: Yes, Madam, I am
just concluding.

On the 14th of January this year,
the Governor of Tamilnadu was asked
a question by the press as to whether
he was aware of the charges of large
scale corruption by AIADMK Govern-
ment (Interruption).

THE VICE-CHAIRMAN (MISS
SAROJ KMAPARDE): No, this is not
fair. Please allow him to conclude
his speech.

SHRI J S. RAJU: Madam, respond-
ing to this the Governor said that
every day people talk about this only.
But it is for the concerned officials
and the centre to take note of it.
Asked whether he received any com.-
plaint on the matter, he replied in
the affirmative and added that he has



401 Motion of thanks

been Torwarding all such complaints
to the centre without making any
comment on it. The Governor further
said rthat it is for the centre to take
action on the matter. With these
words 1 conclude.
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SHRI JAGESH DESAL It is not only
the Central Government, but also the
State Governments.

SHRI CHATURANAN MISHRA:
Whoever it may be. A loan is a foreign
loan. India is being mortgaged. Why
not protest? (Interruptionsy 1 have
never mentioned you alone. I asked
why this is being done. This is the
central point. What is happening?
Why is it happening? On the one
hand Rs. 75.000 crores of foreign loan
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is lying idle and we are paying com-
mitment charges. Again, you are
taking loan! The second point is, the
Government is so much inefficient,
due to delays cost escalation is on a
very large scale. Rs. 70,000 crores
every year are being wasted on this
account. Who is responsible Tor this?
Ordinary citizens? Or anybody sitting
here in the ruling party? Whoever it
may bte, it is a mational loss and
national wastage. We cannot tolerate
it and that Ts why we are going
against it.

§ v gEd o ag wgur FEM
fraat o & Eg T THE GO
fazmi 3% =y w § Fr w9 oy °w
FT T, T(AW TT's'r’r FT I, ST
wrsﬁ F AT AL &1 WF 3 g2

®T AT g| farat ¥ =wat @
@ g wwwr wegwly agr AuTQ
T §g . . (mmm) fa $feav
g ¥ fFEm S o fad e
agr @ ogAr I AT F A N
Fa-q«?rar g adf wr g|r yg "
gar fro WWR arar. B oawd wai
FA TF AITA A W F IAOH TAA
7Y 1 @ ogmaY nfogesr w@ ¥
guafwr Fogl A E—agy ar uré
2T # F AD, ITE AW W A
@ €. . (ev=aw) wg, SOy wgq
s ot 1 T e g 39 T
s fr s 9T WK W
JTWT 5297 W€ Fr wg Fgdr 4f gW
301 aRT AR ®X &, 4 AR
ug FT I, gnagma'gerv:arr

FEam) 21 o wswR g,
F«:zm'r g & & twr o@|a 7 owsfr
IEF[ TF 3T F O WG| 48 TTHC
T & gwsr AW g v ofm
& wsmfy zgt w0y A ¥ @Y =g
25w ) At & ofgg afF wr
ITN AWE T G IR TR T
T FA N THR TE il &1 @
W F5 wrE wwy vz v owfof
H W T T W ASToWE feqfy
&7 w1 By w9 A gra fgeRa
g7 3 @ W s wadr g7
g I F g O AF @ w6 §
f5 a3 a@R geaRT & @ ¥
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=t FRw A0 WO wEy A oy
& TG 7 In such a voice I have
heard vou for the first time.

ot ggaAa fasm: g T
g @ ¥ (ormmm) fradr SRew
sramﬂ'% M UAT AT 15
HE1T T lﬁrar gt SIS 9@
@Y qAW W g ¥ A Ay
T BIST, HIF UATIS AN AT AT |
15 9 F¥ 15 T30 F} S AT
amrﬁ Al & SUFr FiH EoAar
qTIr § 1 FET § WA 50 AT ar
sré\'arsrr%rn‘rm%l 15 UL FI R
A QRA T FG 98 T
qT qiae B onEE wasst W gl
T T TT A FOER AW BT
AT LT FHAT A1ZT |

“Ge’ ¥ stow geatar T
7 far, Fur g Rear, TS @En
w740 FOT FhEH gaAT II9 gW
HOAr T3 F g wIw AT TEw
¥ qqr & 7 ExgaeT ¥ 5 a9
¥ I AW F fHa Wy alee @7
famr | fE fow =t @i d wiar
Zq Haq THS WA AT AE WRT §)
fipe A% A A o e 73
FTI F1 W AAGE F Fig TIAE

Fff &1 HATEr @ a‘r&é‘r FAHT |
groun faqm w8 &) Sfw daw
rrzra FIT & T ferfedy =,

SErEE ®IT o L W HnET fwaw
T@'cﬂ‘F m”sqm ? EW W AL T
& 5 andwr afFam wro9A Y
'(gr g1 W ®Y O aﬁ? a1 3% fag
Are AT, IR L TIUT 74
ngﬂ’%lﬁ'mﬁnﬁ g A lrﬁ’ﬁv‘lﬁf
FOWAC FrE TFETET T FM § AN
aTE ¥ T AN w0 T ermsrgmr
FTTC FE HET AT FC W F Ay
g3 wafeEr A orfaet § fored waY
g Y W@ A A S FEL oA
¥ gearrerm A S avr v:rr
A g @t ¥ fowa ot 9
salfreded o1 €@ & N ’a?sr?r
gﬁmﬂ?w g, a’rmcr‘ werfaest ¥
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agy & fow. - (wa # €9d) S¥
SR S MQE F AW 9%
FARIY FALTEHHGT F1 TITRETIH FY
giwar gt T

THE VICE-CHAIRMAN (MISS
SAROJ KHAPARADE): Please try (o
wind up.

=it wgTrAa fas ;& fi faFe ot
7 AfNT g5 oy wiw & WG

SR IE I AR Ty e B T
2w &, mafe gk koo
a x%ﬁm & W §@E FT
RIEGEE T TR RCHEAE T - - 4
T f17 wadwr &1 & S99
T AE T ¥ fag w8 wgar
F gr@aagrl%ﬁﬁqfewﬁa
T ST § gAR a1 & ug
H’Fl?zT ¥ Al Amm | s arEun
UIERECHIE TS T rc B
TS MTwd AT T | gF ST
HTEE & S FIE 99 FE WE T
a5 gaAr 7T auf—rr{l yeEien o
Sl Harbr nee §, ‘fads gm% agi
agt §, aafaer & &1 gak g o
a‘aar g S8 & I ) owIUw
Sy T LR T oA 5T FA
gal a'?mr T a of L O 0
qar F& wAar g | oo ‘RQ‘G"ﬁ'ﬂ
faafatl & /e T «ra“r N A
afaa =ivv T FIHET T AT AT T
Fza & 5 mwdwe A wmd Sy
FEE  WE oW oW gl
g 8 ara-weal F fegEr
A ATLT FATAT ATET § ! A T
afesfas 970 &7 <& &, wg TN
WraT, Fg WA J@T? TH 43 TAW
AT ¥ Ag IEAI A4 &Y ST oY |
(swaaiw)

-

g4

ﬁ, 3P ow

’“’“/ A 2}
A4
A

TEwET (A e aud
frai Sft. . | (swaavd)

ol give e g ¢ § wstwEe
T TG E | WA AT FT GG wa
Ffgg 1. .. (HwavT) ST qgA
TEAE gL, . . (WFI)
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JTHATSTY (FAQ QA @UE)
fasy Sft, 2few . . . (swaE)

stamvaxafug: @ g &
fasiy =afe & idee 7@t foar, &fea

# 3T W@ g

IAHAETA (Tt ot @rrd) ¢
qF U WA, W G AN )
(wragm) frsm o . (amrra)

oft ggomm e oOR Ew
i fegy § @ =aTqy WTRT T
TIrg?

ITAIEAR (FArD w4 ANE)
afl, qH T AT T A T G .
(ﬂmm)

M wwT gwe fag o owrEHY aw@
¥ T, w7 ¥ oggr gar g
(=ram)

IqAATeTR (FR A g ¢
ferar Sy, #3% wmoat ot FY S e
fer a1 Iy o Sarar gHT {9 wAEy
forr & 1

it wgam faw : dew, § Faae
FIRE ... (wm@um)

ITAIRCTR (FIEY ada @eE) ¢
W F g7 73 P & fog 5w awg
F AT TR FEAT I TS q9@
TE wggw ar g 1. . . (sraaw)

5 ¥ TWIT WIEAT T
Fg «fwe 1. . . (sw=arm)

ot Fgae o A g s
X FJT.. . (WIEW)FAT  FEQT
sﬁwa’vwr&%f*mw
F ar. .. (erwaW) St s Afzee
%aqﬁa‘zoﬁvﬁu . (== )

ITAATTR (FAQ AN GOIE )
forsr S, Wﬁﬁtvwma@
21 sifax § a3 @t w2 @ 2,
m@“ﬁ‘mfwuwaﬁm
gU =W qIZ FY WIGT TEATA HTAT
& g 2. .. (sEnA)
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st SEUAR (A gHT TR R

ga fedge e sl f gard
giesfas farag X gRaT T W T

T& Sy 8 7 ag 9S8 ¥ ST I
F & a@ wig § gara WY, O I
ar g% ¥, Fgy & "iua g WY
fag @ gvar gwy F5 frar )

ITHNAR (gwrz‘t AW @mE) ¢
o ar T FE. L (AT

Y TG fasw : AT AT FF
f& wa ®& a¥ gq & FAT | AN
oy 7% w3 & i $E uw Ao
T g ¥ owar. (swaar)
g FAHT FL W §, AR RN
g &, R Fr gadET TRy
g1 @r g wat A% gad Wy o'
FERT & fawm ¥ o9 ¥ I
7T HE-A 9 o) AR agh 9F
aAdsr gAS w30 g R w7 qw
AW FE F qA g AL FW
g dav el atfas § aeAez Ha3
G A aa# i &Y 77 gw‘r HIRFAAAF
a1 § TR EEaar JAeEY g,
IqgaTge AgEar, e ¥ &gy @@
BT |

IeRERd (FAO GO TR ¢
FAfIT gH HTIHT AEL T FW S |

Y wgaam fasr: =ifre gy
e ag Y, sy gad wa g T
@l‘f%aﬁwwé’rwﬁ e Far
AT § T AT gy AWM AT Tl
g9 wras 9 #1 arawra FaT )
TR T8 ¥ s fagar @ ar g
&9 FL | ggaTS |
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ITAAEAA (FAN qst Grag) ¢
fasr off, syt & waer A&, |
UIA TF AR & OG0 § Igar g
WL AIFT AAT AT-TEAT T 1

oft g3TAA fax: gay A Ao
T {F4T 1 ATF FEX IT T w0 fF
WL fraY &1 F1€ AT 9gaT & @
g A199 A F 1 HEAT ST TH AR
fear ga7 @ saq wa faar) qar
Weg_geT3q ar &F g1 A3 wg <
fF gz ar gw WY 1 wT 39 9¢ T4
foar s 1. .. (sqqETA)

THE VICE-CHAIRMAN (MISS
SAROY KHAPARDE): Dr. M. Aram,
there is hardly any time for your
party. Only ten minutes are there.

DR. M. ARAM (Nominated): Ma-
dam Chairperson, I am grateful to you
for giving me this opportunity to
speak particularly because 1 happen
to be a Member nominated by the
President of India. The President’s
Address, Madam, portrays a picture of
optimism ‘tempered by realism, The
Address is panaromic, comprehensive
and holistic in character. The Address
gives the positive features of the na-
tional scenario and also the various
steps being taken .by the Government
to take the country forward on the
path of peace and all-round develop-
ment. This year, 1995, is an impor-
tant year for us, Indians. for the
country as a whole, because this year
happens to be the 125th Birth Annver-
sary of Mahatma Gandhi, the Father
of the Nation, In this connection,
the reversed Rashtrapatiji has made
a reference in his Address to the High
Powered Committee. presided over by
the Prime Minister, which has come
out with some important economic
plans to conserve the 125th Birth An-
niversary of Mahatma Gandhi. This
Committee has come out with a plan.
with an action plan, to revitalise the
khadi and village industries program-
me to create two million additional
jobs. In the current year’s Budget.
Rs. 1,000 crores have been earmarked
for this purpose.
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More impoytantly, the President has
also referred to the programme under
which intensive development would
be launched in 125 blocks in the
country in order to really achieve
our national goals, i.e., Tull employ-
ment, employment for all, education
for all and health for all. ¥ these
125 blocks in- the country can achieve
these national goals by October 2 this
year —. if that is impossible, at least,
next year—they would become pace-
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setters for the 5,239 blocks in the
country. ‘
Madam, the struggle against po-

verty cannot hbe waged successfully
only by official efforts; it cannot be
waged only by the Government. It
would have to be a joint struggle, a
joint struggle involving the Central
Government, the State Governments,
voluntary organisations, scientific in-
stitutions, universities and schools,
religious bodies, financial institutions
and, above all, -the Panchayati Raij
institutions.

Madnm, this august House and the
other House unanimously adopted
the  Constitution (Seventy-third)
Amendment Bill in this regard, The
flowering of the Panchayati Raj insti-
tutions around the country would be
a fitting tribute to the memory of the
Father of the Nation. The President
has, very rightly, referred to the ques-
tion of resources. The President has
referred to the fact that Rs. 7,010
crores have been earmarked for the
anti-poverty programmes, the highest

ever in our planning history. The
President has also referred to the
fact that unless the Panchayats are

given adequate finance, they would
not be able to Tulfil the higher ex-
pectations' of the people. I quote
from the President’s Address: “In
order to fulfil the higher expectations
of the peovle, the Panchayats must be
emvowered with financial and ad-
ministrative delegation”.

The Tenth Finance Commission has
earmarked an ad hoc provision of
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Rs. 4,380.93 crores for the Pancha-
yats in all the States of the country
for the period 1995-2000. But this is
not adequate. This is only an ad hoc
provision. The Ministry of Rural
Development proposed to the Tenth
Finance Commission that a sum of
Rs. 7,500 crores should be earmarked
for the Panchayats. The Centrally-
sponsored schemes like the Jawahar
Rozgar Yojana are there. The funds
for them should be channelled
through the Panchayati Raj institu-
tions.

The must encouraging, most creative
and most inspiring part of the story
is this. We are all depressed by
some of the features, negative fea-
tures. of the national situation. But
[ have gone around some parts of
the country, There are villages,
there are pockets, there are bright
spots. there are success stories, at the
micro level. where some of our goals
have been achieved. For example, the
population growth rate has been
brought down. I have worked in the
Gandhigram University. In the vil-
lages there, the population growth
rate has been brought down. The
population growth rate has teen
brought down to zero, to one per
cent, whereas the national average is
2.1 per cent.

Now, the question is: When we have
this micro success, how are we to bring
about a macre success, a macro trans-
formation? Here, one of the most
revolutionary features—one can use
the word ‘revolutionary’—is that ore-
third positions in the Panchayati Raj
institutions are reserved for women,
not only as Panchayat Members, but
2lso as Panchayat Chairpersons. This
is an improvement whicly has been
rade through this legislation so that
around the country, we will have as
many as one million, i.e. ten lakhs,
women who, as Panchayat leaders,
would be running the local bodies.
This emergence of womgn power,
this emergence of stree shakti at the
grassroots level, I do believe, is a
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most encouraging development in the
country and they will take care of
many of the problems which assail
our minds and thoughts and we are
worried about,

418

Just a few days ago, in the capital,
Delhi, there was a national conference
on Women and Panchayat Raj. Now,
our hon. Peputy Chairperson inaugu-
rated the conference and the distin-
guished Secretary-General of Rajya
Sabha was also there. The women
there asked the question, why only 33
per cent. why not 50 per cent, women
being SO0 per cent? Generally it was
agreed, ves. it should be 50 per cent
but, finally, when I saw the resolu-
tions. they had gone beyvond that.
They were so impressed by our Deputy
Chairperson and our Secretary-
General that they have said, in the
Rajya Sabha there should be 100 per
cent women, Now, this is a dangerous
proposition. But then, the enthu-
siasm was such  that when women
come up—may I say? — They come up
very fast,

I can tell you, as a Vice-Chancellor
I had to work under five women
bosses——would you believee that? My
immediate superior, the Chancellor
was Dr. Soundaram Ramchandran, a
distinguished women leader and for-
mer Union Minister, And since Gan-
dhigram was a deemed University, I
had to work under the Chairperson
of the University Grants Commission,
Dr. Madhuriben Shah, at that time.
Since my University was a Central
University, I had to work under the
Education Minister of the Central
Government, Wwho was Mrs, Sheila
Kaul at that time. And very impor-
tant decisions and files had to go to
the Prime Minister, because mine was
a Central University, and Mrs, Indira
Gandhi was the Prime Minister at
that time. Add to these four women
bosses the “Home Minister”, my wife
at home, who certainly guides, So I
had to work under five women bosses!
When I mentioned this in the Com-
monwealth Universities  Association,
everybody had a big laugh, -
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SHRI SATYA PRAKASH MALA-
VIYA (Uttar Pradesh): Now you are
speaking when a lady is in the chair!

DR. M. ARAM: Now, here also we
have a lady Vice-Chairperson. So,
when women come up, they come up
very fast. But in the Panchayat Raj
institutions they are going to make a
difference and I am sure a better era
is awaiting us,

Madam Vice-Chairperson, the Presi-
dent’s Address also refers to a very
important proposal, which I heartedly
support. The President has said that
the time is ripe right now for a fourth
special session on disarmament to be
convened by the United Nations. The
first special session on disarmament
was convened in 1978, the second in
1982 and the third in 1988. All these
three special sessions on disarmament
in the United Nations made substan-
tial contributions to advances in the
field of disarmament, The time 1is
ripe right now to have a fourth spe-
cial session. This is the 50th year of
the United Nations and, as I said
earlier, the 125th birth anniversary of
Mahatma Gandhi and, therefore, 1
heartily endorse it and I hope the
Ministry of External Affairs will pur-
sue this proposal for a fourth special
session on disarmament because India
has always been—right from Mahatma
Gandhi, Jawaharlal Nehru and Rajiv
Gandhi—for disarmament and we
have always been fighting and strug-
gling "or a non-violent and nuclear-
weapa1-iree world by 2000 A.D. This
year, deing the United Nations 50th
anniversary, as I said, is also  the
UNESCO’s 50th anniversary, and the
UNESCO has declared this vear as the
International Year of Tolerance as a
tribute to Mahatma Gandhi. There-
fore, India should continue to go in
the path of non-violence and disar-
mament towards a non-violent world
and not produce atom bombs, India
should pursue this vision of a non-
violent and nuclear-weapon-free
world, Finally, Madam Vice-Chair-
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man, our revered Prime Minister,
presiding over the National Com-~
mittee on Mahatma Gandhi’s 125th

Anniversary, made a profound obser-
vation. Our Prime Minister is a
thinker, He said: “What do you see
around the world? You see a crisis in
the system. The system around the
world is in crisis, We also witness
the same systemic crisis in our coun-
try,” So, these are difficult times for
the world and for the country. So,
we have to bring about democratical-
ly, non-violently and peacefully a
radical restructuring of the system,
be it at the global level or at the
national level or at the State level
or at the local level. India has to
lead the world in the restructuring of
this system. I am sure, if all of us
work together, we can take this great
country forward,

Thank vyou very much for this
opportunity,
*SHRI S. MADHAVAN (Tamil

Nadu): Madam, Vice-Chairperson, I
rise to present my views on the mo-
tion of thanks on the President's
address. It was said from the Con-
gress side that Panchayat elections
have not been held in Tamilnadu. It
was indeed Mr, M, G. R, who held
elections to Panchayats that were not
hold Tor long before his taking over as
the Chief Minister Even the present
Chijef Minister of Tamilnadu wanted
to hold Panchavat elections on assur-
ing the office. But unfortunately, the
Cauvery water dispute took a diffe-
rent turn and many Tamils were killed
and their properties looted, Because
of this unleashing of terror on Tamils
in the neighbouring state and the
emotional turbulence of Tamils in
Tamil nadu over the matter, the
Panchavat elections were vostroned.
Tt was after this that the Panchayati
Raj Bill was passed. T wish to point
out that the AIADMK Government,
in actuality. was preparing to hold

*English translation of the original
speech delivered in Tamil.
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Panchayat election much before this
Bill was passed. The Panchayati Raj
Bill, a  brain-child of Mr. Rajiv
Gandhi, aims at making Panchayat
elections mandatory after every five
years so that Panchayat bodies don’t
become the victims in the political
game between the ruling and opposi-
tion parties. Tamilnadu Government
never opposed the sanctity of Pancha-
yat elections, devolution of powers
and reservation to women, SC{ST and
the backward classes. We are in
favour of all this,

Madam, Tamilnadu Government
only opposes indirect election to any
level of Panchayat bodies. Because
such indirectly elected body will not
be representative in character. So,
we went that direct election should
be held %or all the Panchayat bodies.
‘We-oppose indirect election to the
district level bodies, These district
boards were superseded with the
spirited efforts of late Mr. Kamraj,
The Congress people who take his
name very often during election.
want to undo what he had done.
This is what we oppose.

The address of the Hon'ble Presi-
dent says that strict vigil is main-
tained on the international borders
and the coastlines. But the facts are
to the contrary. Border vigilance
has failed. Even national security
is in danger. Southern coast has be-
come the haven for smugglers. drug
trafficers and terrorists. The move-
ment of Pakistan’s ISI activists  has
increased. International smugglers
are cperating through the southern
coast.  Central Government officials
have confirmcd these facts. A Cen-
tral Government official has said, T
quote,

The southern coast has become
sminerable to drug smuggling. Sri-
lankan authorities have  voiced
their concern over the drug traffic-
king from India. Drugs originating
from Pakistan. Afghanistan and

[ 27 APRIL 1995 ]

on the President 47
Address

Iran are brought to Indian cities
and smuggled into Srilanka, South-
ern coast is fast emerging as a gate-
way for smuggling of heroin, opium
and ganja into Srilanka. The fore-
ign smugglers have local financiers,
middlemen and carriers.

This is what the official had to say.

Madam, the address mentions that
care is taken to protect humanrights
and that National Humanrights
Commission has been set up for the
purpose. But it is my duty to point
out what the Amnesty International
had to say about the humanrights
sitnation in India. It has said that
humanrights are being violated in
India. I wish to quote what aur Na-
tional Humanrights Commission has
to say. -

Appeal to law makers

The Terrorist and distruptive Acti-
vities (Prevention) Act, of 1987 has
freely applied to situations not
contemplated by the Act.

TADA is indeed, draconian in
effect and character and has been
looted down upon as incompatible
with our cultural traditions, Jegal
history and treaty obligations.

Provisions of the A<t have yield-
ed to abuse. The Act has been
misused over the years and thou
sands of innocent people have been
roped into languish in jails, They
could have been dealt with wunder
other laws.

Police have found TADA a con-
venient legal process to silence op-
position .and that it has been fre-
quently abused Tor political consi-
derations.

Bring an end to this draconion
legislation.

The plea that without this spe-
cial law the integrity of our mother
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Jand would be in jeopardy is a
stand without merit.

It js a black law. The Act ope-
rates unjustly and has as its very
base a Toundation of injustice.

The Commission is finding it diffi-
cult to maintain human rights because
of this draconian law,

This is what our Humanrights Com-
mission had to say.

The ‘Hon'ble President has express-
ed concern over the price rise of es-
sential commodities. I can assertive-
ly say that the centre has miserably
failed to check price rise. The new
economic policy and the opening to
flood gates to multinationals has re-
sulted in inflation, price rise and
shortage of commodities at home.
The principles of self-reliant eco-
nomy, protection to indigenous
goods and safety against foreign
trade invasion pursued by Pt, Jawa-
harlal Nehru have been thrown to
the winds. The Finance Minister
was happy to export coffee seeds Tor
earnings fToreign exchange. The
coffee barons exploited the situation
and made quick money., But our
own people, particularly the people of
the south suffered because the price
of cofice powder went up by 300 per
cent. Even my esteemed friend Mr.
Vayalar Ravi would have fele the
pinch.

So also the Centre allowed export
of cotton and cotton yarn and that
led to 100 percent increase in the
price of cotton yarn in India. The
weavers, particularly  handlooms
weavers, have suffered a lot on ac-
count of this. Many weavers and
their family members have died of
starvation, Only the middlemen and
the_ traders roafed a rich harvest be
cause of your policy. The National
Congress fought for the rights of
weavers. But today’s Congress has
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trampled upon the rights of weavers
leaving them in the lurcir, The en-
try of multi-nationals into Ind a has
jeopardised our economy. The flow
of money from foreign agenci:s has
lead to even mounting inflation, I
quote;

Inflation because of tee invas'on of
Foreign Capital

Foreign institutional investots
Port folio investments had been
contributing to the inflationary
pressure on the economv, ¥FICCYs
study report reveals that the period
witnessing higher Fill's inflows led
to higher rate of inflation wh’'le the
reriod recording lower FIPs “nflows
led to fall in inflation rate.

This proved that the future
indian economy will be contiolled
by foreign investors.

Hon'tle P.M. ¢onceded to review
the flow FIPs inflows if that contri-
buted to inflationary precsures.

This is what the centre has done
throigh the so-called liberalisjytion.

Madam, Tarilnadu has been de-
manding the executicn of Scthusa-
muthiram Project. From the year
1956 the centre appointed several
committces to look into the issue
and each commirtee recomraended
the project.  Yet the centre doss
not have rhe heart to sanction
Sethyusamuthiram.  Froject. This
is a projecy that will be helpful ia
safeguarding national interes.. and
increasing international trace be-
sides) improving the economy of
southern dis:ricts including the dis-
trict of the Honble Ministe~ Nr,
Arunachalam. This preject mignt
cause some revenue loss to Srilanka,
byt it will certainly help India pro-
gress. The Central Minister in a
reply sent to me c¢ited retourcss
crunch ag the reason, Wren i§
comes to  helping Tamilnadu the
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Centre his one or other problem.
I appeal to the centre to clear the
project and expedite execution.

In Salem and Kanjemalai area of
Tamiinadu, there is lot of iron ome
depos'tt For th: 1last 40 ears,
from the {ime of Mr. Kamarai, we
have been demanding for a sieel
plang in the area, It -was Mo:.
Indira Gundh; who had set up a
stain'ess stee] plant at Salem. At
that time 1 was the Industries Min-
istries Minjster ther¢, People of
Tamilnada shall remain grateful to
her Jor this. The Secretary Steel
hag faid during hig recent visit to
Taminadu that 60 perceny steel
could be obtained from the iron
ore &vailable there and that =&
Rs. 200)-crore Integrated  Steel
Plant need to be set up for the pur-
pose. There ig 7.5 crore tons of
iron ore reserve in this area. I thinx
Hon’sle Minister ‘Mr, Arunachalam
will ook into this. I say s> because,
when T asked a question about it, the
concerned Minister said that there is
no such project under caonsideration.
The %€Crétary says it is viable but the
Minister says there is no  scheme.
I request the Govt, to consider this
long pending demand of Tamilnad:a
and set yp an infegrated steel
plan{ at Salem.

As regerds energy in  Tamilnady,
all tie viable hydroelscfric projects

have Oeen completed because they
were pursued in right earnest by
Mr. K. Kamraj. For future

energy requirement we have fto
bank on only atomic energy. We
can also go in for coal or gas based
pows¢r generasion. But the National
Thermal Corporation doncentrates
only in north India. No new pro-
ject is coming up in tte soath. This
Corporation has 10 ccal based and
5 gas based -herraal power plants
in the cbuntry. But not a single
plant is in the south. This corpora-
tion has so fsr invested Rs 19,756.79
crores and has 1466 M.W. capa-
city. In all it generates 76.5 crore
unit of elect-icity. But Tamilnadu
has not got a single plant. Even
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Tamilnadu.
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The Koodankulam Atomic Power
Plant that has been envisaged ¢{o
provide power to the southern dis-
tricts has been pending from 1088.
From 1991 1 have been mentioning
in the House as to how two atomic
power plants of 100 M.W. capacity
have not been completed. I have
been asking for it ever since 1 be.
came Member of this august House.
Even Congress Party had cast its
votes to send me here. So 1 de-
manded gn Dehalf of the Congress
Party. But nothing happened. Our
own atomic experts have said that
two atomic power plants of 500
MW. each can be set up. 1 can
understand the fall of USSR was
the majoy reason, But the fact is, the
matter wag not pursued further, It
is said that even France came forward
to render assistance but no one knows
what happened later. I too have
been getting only routine reply from
the Governmens. I request Mr. Aru.
nachalam to look into the matter. Be-
cause, even when our Prime Min-
ister had been to Russia, the matter
af Koodankulam atomic plant is said
to have been just referred to, So far
the centre has spent Rs. 5.3 Cyores
and the Government of Tamilnadu is
extending full cooperation. So, I re-
quest the Government to fake steps
to complete the project soon.

There is also a scheme for setting
up 800 ton capacity sarconium sponge
manufacturing plant and a 1000 ton
capacity titanium sponge manufac.
turing plant in Nellai district, This
has been pending from 1901. I ap-
peal to the Government to execute
these projects.

I am happy about the keep inter-
est shown by the Petroleum Minis.
ter in exploring the oil and ges
reserves in the Cauvery basin, These
precioug pefroleum reserves stretches
to an area of 25,000 Sg. Kms. on
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shore and 23,000 Sq. Kms. off shore.
There is huge hydrocarbon deposit
in thig area. In all, it is estimated
that 54-crore tons of petroleum pro-
duets are available in the Cauvery
basin. Steps shoulg be taken to
expedite exploration of these reser-
'ves. I urge upon the Government
to sef up a fertilizer industry in
ihis region making use of the oil
and gas. The setting up of LPG
bottling unit at Trichy should also
be expedited,

There is a long pending demand
for harnessing the surplus water of
west-flowing rivers in Kerala for use
in the southern districts of Tamil-
nadu  where there js shortage of
water, Tamilnadu Government has
been presgsing for linking of Pamba,
Arhan koil and Vaigai rivers for this
purpose, National Water Commis-
sion, after examining the scheme, has
reported that 66.5 crore cubic metre
surplus water can be harnessed and
diverted to Vaigai delta in Tamilnadu
for irrigating over 1 lakh hectare
land. It is estimateq to cost Rs, 668
crore.  But unfortunately, without
taking any action on the matter,
the centre hag passed the buck to
both the State Governments, asking
them 4o find a solution. This is a
problem of southern  districts to
which Mr, Arunachalam belongg to.
So I hope Mr. Vayalar Ravi won't
Oppose this. '

Madam, on assuming the office of
the Chief Minister, our beloved
leader Dr. Anna renamed the
erstwhile Madras State as Tamil
Nadu. We are thankful to Mrs.
Indira Gandhi who accepted it.
But our demand to rename Madras
High Court ss Tamil Nadd Higs
Court for the lagt 28 years has mot
been accepted so far. Mysore High
Court has been renamed Karnataka
High Court Bo also the High Courts
of Gujarat Kerala Andhra Pradesh,
Madhya Pradesh, Orisss, Punjab and
Rajasthan have been named after
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after their respective states. While
12 High Courts have been named
alter their states, one wonderg why
the/ demand of Tamilnadu jg not be-
ing accepted? Doeg it mean that the
centre treats Tamils as second class
citizens?

Since 1968, there has been another
demand for setting up of 5 Bench of
Mladrag High Court at Madurai. The
Centre says that the judges of Mad-
rag High Court do not accept the
proposal. The late Chief Minister
Mr. M.G.R. wrote g letter to the
eentre in 1980 explaining the neces-
sity of setting up a Bench of
Madurai, rejecting the stand taken
by the judges. Then the centre -app-
ointed Jaswant Singh  Commission
and the Commission submitted a re-
port in 1985 favouring setting up
of a2 Bench at Madurai Yet even the
centre has been gilent for th last 10
vears. I hope the Government will
take accept this proposal and bring
suitable ligislation during the current
5 PV ' . .
session itself. ‘Then alone the
striking lawyers of Tamilnadu
will withdraw their strike.

:

THE VICE-CHAIRMAN (MISS
SAROJ KHAPARDE): Mr, Madha-
van Please wing up.

SHRI &. MADHAVAN: It seems
the centre is not concerned over the
problems of the Srilankan Tamilsin
Tamilnadu who had to flee Srilanka
due to ethnic conflicts. The ongoing
civil war in Srilanks has itg echo in
Temilnadu and the Tamilnadu Gov-
ernment has to spend crores of rTU~
peey to face these problems. Tamil--
nadu Government hag been pleading
with the centre from 1993 to send
back the Srilankan Tamils who have
been detained here against their
wish. The Chief Minister of Tamil-
nadu hag expressed regret over the
indifferent attitude of the centre.
Another demand of the Tamilnadu
Government for financia] assistance
to modernise the police force for
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effectively dealing with the well
armed liberation Tigers hag been
ignored by the centre. Even the re-
quest to waive customg duty for
importing modern weaponry for
Tamilnadu police has not been agre-
ed to. Centre has also rejected the
demand to keep foreigners in ecus-
tody when they indulge in unlaw-
fu] activities. Tamilnadu Govern-
meng has complained that the centre
has not given permission even to take
certain persons under police custody
for their illegal activities. It is well
known that liberation Tigers are a
wel]l trained and wel] equipped
force fighting for the liberation
of Tamil Flam, But the centre has
not been serioug in finding a solu-
tion to the problem faced by Tamil-
nadu as a consequence of this.

Madam, the Srilankan Navy has
been attacking and killing Tamilnadu
fishermen continuously, Last year,
while answering to the debates on
the Motion of Thanks on the Presi-
dent’s Address, the Prime Minister
promised to hold talks with the Mem-
bers of Parliament from Tamilnadu
on the matter. But that never hap-
pened.

The 1974 Kachatheva  Agreement
protects the traditional fishing
rights of our fishermen even in Srilan-
kan waters. But our own Navy and
Coast Guard Officials warn our fisher-
men against fishing near ‘Srilankan
waters. The views expressed by the Ex-
ternal Affairs Minister on the matter
recently in this House were shocking
and surprising. Hg alleged that
LTTE cadres are attacking our fish-
ermen in the disguise of Srilankan
Navy. He also parroted the Srilan-
ken Government version that the
Tamilnadu Government hag been ar-
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resting Srilankan .fishermen besides
seizing their boats. There can't be
more crue] a joke than this. In this
connection, I wish to refer to  the
answer given by the External Aff-
airs Minister on 21-12-94 in reply to
my question. He then said that
the centre has received information
that Srilankan Navy attackeq and
killed our fishermen besides destroy-
ing their nets ang boats, From July
1991 our fishermen were fired wuvon
and killed by  Srilankan Navy 9
times. On 26th June, 1991 our
fishing boats were destroyed and our
fishermen were fired upon. These
incidents were accepted by the
centre on the floor of this House.
Without realising these brutal inci-
dents, our Externa] Affairs Minister
was rubbing salt on the wound by
unnecessarily blaming Tamil Nadu
Government, They  forget that
Tamijlnadu always came to the
rescue of Congress.

Those in power at the centre fail
to understarnd the sentiments and the
simmering discontent in Tamilnadu
with regard to imposition of Hindi.
No one oppesas to learning Hindi
as a language. We only oppose Hindi
imperialism and its domination as
the official language of the Union.
Three-language formula ig said to be
a solution for the language issue.
Thig formula provides for studying
Hind; and English in addition to the
lanauage of tha State. However, in
Hindj speaking states, students study
Hindi alone and join Government
service. So in  these stateg it~ will
remain ‘our language’ form»la Since
Mr Raiaji wng a great visjonary he
foresaw it anA that js why be st-utly
ovposed Hindi alone being the officinl
language. He assertively said that
Pt. Jawahsrial Nehru's assurance
for the continnance of Fnglish as the
assnciate link languace should be
enshrined in the Constitution. Realis-
ine the dificnlties in' studying three
different serirts for three langnages,
the former Union Finance Minister
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Mr. C. Subramanyam made an appeal
for teaching Hindi in Roman script.
That sugeestion was also rejected by
the centre (Interruptions)...

The Minimum thing that the centre
can do is to conduct all the official
works in all the Central Government
offices in Tamilpadu only in Tamil,
The People of Tamilnadu want the
promise of Pt. Nehru to be enshrined
in the Constitution,

The simmering against imposition
of Hindi has not died down in Tamijl-
nadu. It is boiling deep inside the
minds of the people. It can explode
like vulcano any time. I warn this
Government to take necessary steps
immediately to save the situation.

As I conclude, 1 hope the Prime
Minister will respond to the senti-
ments and the long pending demands
of the people ¢f Tamilnadu in his
reply,

=t woy zare fag . dww, §
RUST St T wewaE 24 g .
I am not objecting to you, (Inter-
ruptions) .

SHRI V. NARAYANASAMY: Have
some  tolerance, (Interruptions) .
Nobody is imposing foreign language.
But Shri Shankar Dayal Singh is im-
posing Hindi on the non-Hindi
sveaking States. (Inéerruptions). For
the official language, there is a Con-
mittee of Parliament. Why is there
no Committee for some other lan-
guage?  (Interrurtions). Does this
not amount to imvrosing Hindi? (In.
terruptions). We know how to de-
fend ourselves. (Interruptions).

SHRI 8. MUTHU MANI: We are not
against any language. (Interrup-
tions). But, we want to protect our
own language, (Interruptions) Hindi,
may not be the only language of
India. (Interruptions).
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ot wiwY qme fag :© §  wFw0
geqars T g fF oW wrim
areEl FosS9a vy 1 T

Wt |H 9 faar #wi a’q dm q@
agY I Fgg EAag A g o=
@ aig #1 arar g T gy i
m‘r:ra”rsrﬁ"ra'rfgﬁ | § 9 a1 B0
U FgaT § fr ox faRelr saar €
H’@WWH’T Tifgd 1 gw Aw w
AT mfwa qgy & forg wigemd @«
ﬁrm Ty a1 gw dwr {wfeey w0 0§
og4, ag & v § | H ey wraad
mgg &1 wgar 237 § & oS
afwer # wrew fzar 1 & avears
IR YRISE QAT § |
SHRI §. MUTHU MANI:
not against any languasge,
=it ¢ Tme fag: #7 ar 3T
eqmare forar & 1 sgrg mrR Ay g
O e &1 Yv § Ui saawdn
w g a8 § fF w9 ™ www #
FegaTIig S F wfaT < ot fFoww
WY w1% Y wa 99w 3T TTT @

riwa?qgrwnlmgr T
H g e B o Ffae a@x
FT FAY AGT & | AOY AT Fw@TA
g fr grew # gswd grar wifgd
1ma%mvrwarqswm &7
ST & WY g ag uF ot Ffaae
WCETHATAET € | 4E 5@ Y A1
& | 9% wIT Y TART TEE W
F-;Ta"r%u’ﬁ:meﬁve&%n
(zr=ut)

AN g vogufa ot w1 deAe d Q@ g
qT SAHI WA FT W B ! ...
(=aaa17)

st v wmw wwEm
T FaTe S AT AT w1 GAGT F@AT
g1... (=auw)

SrawEER (AW §O& TEE)
&, fae erea |, . . (swaam)

We are
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=t wer g WA - § gEar
AT Fw g oW g A1 ety
St & gfs semew & & asafs sh
& mfuweor go 3= @ W & Al
#faye @ wr ayf 7 S g av
ST TE &1 A WANAT  SIHATT
St & o a7 wudy wfaw o & oY
& #7 & o9 §faqz =< & w0 FY
grew A Wavy wAT Ifey A IF
f& Tz wEYy w1 wFT P AiEd
AT qg AT FTYE E, ., (FAqaA)
ﬁnmﬁmg%ﬁmm”rm
Fr Ffos &5 | (smaa)

rEanAR (TR qda T@s)
wrEAEg St - - (@ma)

Y 4o 9o REHT . oY 9
T A% E - (Sawr)

Wt e T tag - U aaEan
T 9 & 1 . (|IWA) qiT AT TF
& e o ot Sfade 1T TRE Ay
< 7 2, afy & afere w9 @
qE WS FRAT .. (da)

(s Faqy g¢ wiAAT Axd
AT A FT )

aagicaR (FA §48 @) ¢
U gEd #Y g sftogan s
(wmagE) wa &fay 1. . . (IR )e
W ag I waT % | (sTaar:)
Iyl @1gT F gw¢ ¥ Hifew =7
W & (smsum)

st & qFW WENG : GIT 4OA
T E ) wrT Aw oaar | TE %
AT AR GHT ¥ BT BT TE 1 A
wnwﬁqamﬁm@vﬁ?aa’rer‘m
qAT 9 AE <@ g ag_arar
IFT A F gFQ fF 9% anaqa?
& Hefy W gt F &

TR (TR a7 gEE ) ¢
i‘i:r@':ré’r % g f& aowe w1
T G g o m Ff
fafrrer 1 g @ £ 1
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S A qEw meNG . TY T
o AR &Y

ITEAnAN (FERY 7w €T
ag wifewr ¥ fasiv €51

ol " swTw Koty - g fAges
g tw o wew =Y i w7 0,
{sxaeres ) AIIAT A §, FEAR sufir
FA | (waad)

IIGATAL (TR AN GIR ) ¢
AT A, TH qGT A7 w7 gl T
afl 92 ¥, W g weeT § 5 e
RN (Esrq'anw\ afay, a8 9
Aega . .. (Taaw) T @
T ST QT FHT AT A
Y SV, &

oY wa s wetia e
T AT A o A7 fHa g7 AW
F ST # T AW gRT &7

ITEATES (TRA 14 @)
A, an ¥ ART F 95 Ag g g,
Haad qErAET /7 99 @ § | g
9igt & ®1% AR RY S I A
FIGAIATIE § | WANT A, WqH
mmﬁfmﬁ%mﬁmaw«srmﬁw
wwoe frar fs =9 wga wd Fg
it for @ F& 74 1T ' g
0 31 =TT AT T QA
2, AT A A AR F

oY AG TETY WyAEA . H/TAT ar
AET Y &7

IS (FHAYEGA AME) -
FET WY AT AL EF E ﬁﬂ‘m
T HIFT AR FATE A AT 47 HE
f& wre faq M AT 2 2q

SHRI G. G. SWELL: Madam, be-
cause of the paucity of time. I would
relier only 1o one aspect of the Pre-
sident’s Address. The President, in
his Address, has been pleased to say
that in the conduct of international
relations, we can view the past year
with satisfaction. With all respect to
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the President, I think this is the joke
of the vear. 1 hope the Ministers
sitting here unders and what I am
saying. What the President has
stated, 1 repeat, is the joke of the
year. The image of India in the
international arena has never been
so poor. The handling...Unferrup-
tions). ..

Madam, there is only one Cabinet
Minister in this House and he too is
busy making a speech. He can as well
make a speech on my dehalf, There
was so much of noise in the House
because no Cabinet Minister was here.

SHRI VAYALAR RAVL Madam,
what is this? The Minister has just

gone out. .

SHRI G. G. SWELL: He was busy
speaking to others...(nterruptions).

SHRI SATYA PRAKASH MALA-
VIYA: There are many Catinet Minis-
ters. -One should have been here.

SHRI VAYALAR RAVI: The Minis-
ter is here. He could just have gone
to the toilet. They cannot say like
this. There should be a limit for
anything.

SHRI SATYA PRAKASH MALA-
VIYA: Mr. Ravi says that the Minister
has gone to the toilet. It is all right.
I do agree with him, At the same
time, I want to point cut that there
20 Cabinet Ministers. One of them
could have been in the House,

THE VICE-CHAIRMAN (MISS
SAROJ KHAPARDE): Some Ministers
are busy in the meeting.

DR. BIPLAB DASGUPTA (West-
Bengal): Madam Vica-Chairman, T
have to make a small request to you.

THE VICE-CHAIRMAN MISS
SAROJ KHAPARDE): ' No more re-
quests, please.
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@A WY I Hwal (uft Tw
wai fag mEq)  { 400 a9 § w@
s gar § (swaww) ... F WA
qar g (AqA). .. SAR A
HEFT ART ¥, a7 F & arfad &r
war 1 (swagrA), - w5 faarwy
sEvd Agi g1 (sq3gw) .,

DR. BIPLAB DASGUPTA: You
should not trivialise the issue.

grEAEAR (F4X VNt AME)
WG ST TU | (=WAUA)

SHRIMATI MARGARET ALVA:
Madam, Mr. Pranab Mukherice is
abrcad attending the Non-aligned
Meeting in Bandung. There is only
one Cabinet Minister and he went
out for five minutes. . (Interruptions) .

AN HON. MEMBER: Anyay, now
he is here...(Interruptions).

st W@ @ duw, 97 firfrex
igg 5% W E % ¥ e wr @
¥ 3T UL ¥ AN Wy §, ;A 16
TomSig @ €y fw s owid

WY wmaEd ey e o wAr
FHIT AT OX wesiT g, WY audr |
g Sy F 7 @A
THE  VICE-CHAIRMAN  (MISS

SAROJ KHAPARDE): Yes, Mr. Swell,
please speak.

SHRI G. G. SWELL: Madam, I start-
ed by saying that the President has
said in his Address here that the
conduct of international relations
can be viewed, with satisfaction. I am
saying, with all respect to the Presi-
dent, that this is the joke of the year.
The jmage of India in the inteina-
tional arena has never been roorer,
the handlinz of our international re-
lations has never been more inest and
the progress report of our achieve-
ments has never been poorer than
what is has been in the last four
Years.
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In the first place, Madam, we
didno’t have a ftull-time funcuoning
Minister of Parliamentary Afiaiis ...
(interruptions)...Of Foreign Affairs.
Unterrupiions). 1 am sorcy, 1 am
so much obsessed with Margaret Alva
that when she is here I forget the
Foreign Affairs and talk about Parlia-
mentary Affairs,

SHRIMATI MARGARET
Great compliment!

ALVA:

SHRI G. G. SWELL: I am saying
that in the first place India did not
have a full-fledged funcuoning Minis-
ter for Foreign Affairs. The world
today, Madam, is a restless world, It
is a world tull of trouble, whether
it' is Bosnia, whether it is Afghanis-
tan, whether it is Burma, whether it
is Sri Lanka, whether it is Mexico or
Chechienya. The world is witnessing
important Foreign Ministers of their
countries, whether it is Douglas Huxd
or Warren Christopher or Kozirev
shuttling around the world gallivant-
ing, trying to make peace or to keep
peace.

Even in the matter of China, China
has stood eyeball to eyeball with
America over various issues. Whether
it is the question of human rights or
it is the charge of America that China
is plagiarining its Copyrights and its
patents, they have stood eyeball to
eyeball and it was the United States,
the powerful United States of America
that was the first to blink. This is
the picture of the world,

There was a time when the word of
India stood out and stood forth 'in
all the crises of the world, Whether
it was the Korean peninsula or it 'was
Katanga in Central Africa or’it was
Inde-China, the image of India was
predent, its word was powerful and
its ' presence was felt, Where are we
today. 1 ask you and I ask this
Government: Where was your Foreign
Minister in all these years and these
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months when the world has been un-
dergoing a change? It is a troubled
world. Wiere are you? Who knows
who the Foreign Minister of India
is? If this is the satisfaction that you
derive from the handling of Yyour
foreign afiairs, then I feel nothing
bul pity for you. This is number one.

The second thing that I would like
w say is that except for some ve.bal
satigfaction, petty litile verbal vie-
tories over some resolutions, whether
it is'in the United Nations Humnan
Rights Commission in Geneva wuere
we sent hordes of Ministers getting
into each other’s way in order to be
in Geneva only for one day and we
saw the srectacle of a new leader of
the Indian delcgation day after day—
you chanzed your leader from day
to day except for those kinds of small
verbal victories or in the United
Nations Assembly or in the Organisa-
tion of Isitamic Countries, where you
take great pride that the Islamic
countries have not endorsed Pakis-
tan’s stand, except for those small
little verbal victories, 1 ask you, the
Government, tell me, what victory you
have achieved in the conduct of
your foreign affairs that you say that
you can view it with satisfaction.

On the ground,Madam, we have lost
out politically and strategically to
Pakistan; we have lost out to China;
we have lost out everywhere. The
security environment of India was
never worse than it is today, Take
the case of the emergence of a new
force, i.e. the Taliban in Afghanis-
tan, The new force, .the Taliban
went out from Pakistan in a caval-
cade of victory into Afghanistan. It
took province after province and
today the Taliban is a force to be
reckoned with in Afghanistan. Tt is
sta_nding on the outskirts of Kabul.
It 1s engagad in fighting with the ram-
shackle Government in Afgh-nistan,
and 1 think the time is not far when
the Taliban will take over the whole



Motion of thanks

439
(Shri G. G. Swell)

of Afghanistan. What is th.s Tali-
ban? It emerged ¥rom the Madrasas
in Pakistan. It went out from there.
Where did it get its arms, it. tanks,
its aircraft, its weapons? Where dud
it get its expertise to be able to dis-
lodge a poweriul warlord like Hckma-
tivar in Afghanistan? Witere did it
get it? The Talivan is nothing but a
creation of Pakistan's Inter secvices
Intelligence, might be with a little
addiiion of money and armg from
other Islamic countries, might be with
the help of the United Stat:, may
be via Pakistan. Now, whuit has
Pakistan achieved by this? it has
achieved a victory and more than a

victory it has achieved s:rategic
depth, In any kind of war sirategic
depth is very important. Th( disad-

vantage of Pakistan vis-a-vis 11dia, is
that it is a small country. In case
of an all-but war, Pakistan c: n't des-
troy all the installations in India.
But, we can destroy all the .nstalla-
tions in Pakistan in one go. Having
enlarged its presence in Afgh inistan.
Pakistan has gained stratedic depth.
Pakistan has gained comm :rcially,
because through Afghanistan lies the
route to the new and rich market of
Central Asia.

We weicomed the President of Iran
here. I must say, I was very pleased
with him, He was a winsom: perso-
nality, The way he came and greeted
the Members of Parliament w:s some-
thing very winsome. But, tte fact
remains. Madam, that Iran, at best,
is an unreliable Triend and, at worst,
can be a slippery customer, You must
remember that what is most impor-
tant to Iran is not regional security
and solidarity. What is impo:tant to
Iran is religion Islam, Islamic funda-
mentalism. I think, it is on- record
that Iran is, perhars, the most funda-
mentalist, the most fanatical Islamic
country in the world which lives by
the pb? usophy, “If you die for the
cause Ilam, if you die for the
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cause of Jehad over Kashmir’—and
there have been times when Iran had
been talking of Jehad in Kashmir
and it is on record — “he gces
straight to heaven waere he will be
waited with Hories, with cpen arms”.
This is what it is. Iow, if it comes
to a crunch over Kashmir, do you
think you can put your egzs on Iran?
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You talk of having a gas pipeline
from Iran to India through Pakistan.
Firstly, what is the guarantee that
you will have the gas pifeline and
what is the guarantee thit Pakistan
will not blow up ycur gzs pipeline?
You talk of getting into the markets
of the Central Asian countries
through Port Bandar Abbus, in Iran,
But, Pakistan has stoler. the show
over you by having the control of
Afghanistan and the tie of similar
religion, Pakistan  1as stolen the
march over us. We have lost out tp
Pakistan diplomatica ly and stratezi-
cally. Is this your s:tisfaction of the
conduct of your in.ernational rela-
tions? I ask you, There is another
great neighbour of ours. Today there
is a country which lias the longest
poundary with India on land 2nd see
together after China. Ycu caleulate
it, and that is Burma, the largest
Iand-mass in the whe le of South-East
Asia, potentially the ricl 25 country
in the world in term; of mineral and

natural resources.

Your Defence Ministry, T say ‘your’
Defence Ministry. This has been
verified from the Defenct Ministiy.
Many times I have tried to draw the
attention of this Governm-nt to what
is happening in Burma v'hich is of
great importance to us. I had put
questions and these puny little Minis-
ters knowing nothing, thirk that they
can come here in the House and say,
“We have no information about what
is happening there.” But, +his is what
your Defence Ministry is saying, and
I read out the paragrapk for your
benefit. Here, it says—please listen.
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Beiting — I hcpe they have heard
the name of Be jing — is engaged in
buildiag s rates ¢ road links from its
porder tov'ns t. mail-heads and sea-
ports of MMyanu.ar. Myanmar is the
new name for SJurma. It is helping
to develor thetz ports. China has
aiso teen rapiuly modernising its
armed forces ard is equipping them
with sophi.ticated aireraft, air-defence
weapoas, (nhancing its blue-water
capabilities. I hope these Ministers
sitting hers unc¢ ersiand what is ‘blue-
water capsbilitizs’... (Interruptions).
fhen they have to go to school
azain. It is eniancing its blue-water
capabilities. Cnina also continues
to carry cut unuclear tests. Burma
today is comple ely under the control
of China. Yo.r Defence Ministry
says, they are building roads, high-
ways from the torder of China to the
rail-heads in Burma to the ports in
the South of Burma. It is an under-
statement. I know for sure that the
entire land region of Burma in the
North which at one time was known
as a ‘no-man’s land’, because it was
under the control of the Kachin Re-
volutionary Army. Now the Kachin
Revoluntic nary Liberation Army has
come to terms with the military junta
in Rangocn, with the result all the
landed property in the north of
Burma had been bought up by the
Chinese; vhether it is Chinese from
the main and or the prospective
Chinese e:patriates from Hong Kong,
the whole land has been bought up
by the Cliinese. I repeat that in a
port of H: ngni town in the South of
Burma, Ciina has built up a naval
base. Tl: whole of land mass of
Burma is being used by China as a
fand brid. to the ports in the Indian
Ocean fro a whare it will branch out
into the ‘Hue Sea whers it will have
its Blue fea nuvy, its Blue Sea sub-
marines. You look at the map. I
hope you knov where the Andaman
and Nicotar Ic'ands are. You look
up where the ~Andaman and Nicobar
Islands are. You look a litte fur-

ther up, you will find a little small
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island :alled Coco Island just under
our art1-pit, China has built a listen-
ing mo.aitoring base there to keep a
watch over our Navy and our sub-
marine.. What have you done with
Burma'. With so much of cultural
and re igicus ties, it is the ambition
of evely Burneese to come to India
every Year to bow, to pay their res-
pect.. Just like christians go to
Jerusalem or the Muslims go to
Mecca, the Burmese want to come to
Gaya. I know it because I was an
Ambas: 1dor there. I know how much
they wnt to come here.,. (Unterrup-
tions)...You have to learn some-
thing. You are opening your mouth,
you h:ve to learn something. What
have you done? Why have you failed?
I am iure that Burma cannot be
happy vith the position in which it
is. Of course, with the help of the
Chines?, with the two billion dollars
worth >f weapons which is given to
the mlitary junta in Burma, the
Burme:e junta has been able to defeat
the iisurgents, although at the
moment, it is engaged in another kind
of war with the wor-lord KRunza. All
this is haprening. What have we
done? Why have we lost? (Time-bell)
I will Anish in two minutes.

THE VICE-CHAIRMAN (MISS
SAROJ KHAPARDE): Will you please
sit down Tor a minute? Wiil you
please sit down for a minute? I would
like to take the sense of the House.
Would you like to continue the dis-
cussion on this?

SOM™= HON. MEMBER: Let him
comple e, after him we will finish.

THE VICE-CHAIRMAN (MISS
SAROJ KPAPARDE): After him, can
I take one or two more?

SOMI: HON. MEMBERS: After M.
G. G. Swell we will finish.
THE VICE-CHAIRMAN {MISS

SAROJ KHAPARDE): ¥ you do not
have any objection, I will take one
Membe: from the Congress Party, just
one M :mber.
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DR. BIPLAB DASGUPTA: After Shri
Swel] it will be an anti-climax. Let
him have the last word today.

THE VICE-CHAIRMAN (MISS
SAROJ KHAPARDE): COkay, please go
ahead, Mr, Swell,

SHRI G. G. SWELL: Madam, there
is a great transiormation in Burma
today, There has been a great eco-
nomic boom as a result of all that,
but at the cost of democracy. Byrma
is fast attaining respectavility, despite
its hated record in terms of demo-
cracy. It is soon going to be admitted
into ASEAN. In respect of ASEAN
what is India’s position? We would
like to be part of ASEAN. But so
lonz, ASEAN has given us only a
status of a sectoral-dialougz partner.
1 hove the Ministers here vnderstand
what is a sectoral-dialogue partner.
They don't discuss with you. South-
East today, or South-Asia, Madam, is
very much agitated over tha question
of the Spratly Islands where it is ex-
pected that there is the largest con-
centration of oil and gas in the world,
As many as five nations claim to be
owners of Spratly Islands %ut China
is looming over that. This is a new
flashpoint, And, therefore, South-
East-Asians have started with a call,
for a regional security forum. Every-
body is there. China is there, Tapan
is there, America is there, Russia is
there, everybody is there. We send
our people to Bangkok, they are asked
to wait in an ante-rcom but there is
no place for India in the South-Asian
security forum. Is this how you ~on-
duct your foreign affairs and von say,
it is satisfying to you? But even now
you can do something. Number one,
come out with a clear statement of
what your policy in Burma 37 Are
you with the people of Burma or
are you with the military junta? The
daughter of the heroc of Burma, the
man who led Burma inte indepen-
dence, Aung %an Smu Ky is  still
rotting in jail, you have not said
anyvthing. If you are for democracy,
will you go for democracy for the
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people of Burma? A time will come
wien the people of Burma will assert
themselves. Military dictatorship has
has never remained, There was never
a stronger militayy dictatorship than
the iron curtain of the Soviet Union,
or the bamboo custain, Well, all
those military dictatorships have
crumtled, The people have asserted
themselves. What about the desire
of the people of Burma for demo-
cracy? What have you to say? Have
you made your position clear? But
even today Madam, we cando
business with the military junta.
I can say for sure that Burma is not
never remained. There was never
happy in its position where it is com-
pletely under the thumb of China.
No country can be. It would like a
leaning space and India could offer
that leaning.

There are a few things. There was
a time when the Burmese Ailrways
used to operate between Rangoon
and Calcutta. It was stopped, Now,
they have made a reauesi to reopen
the route between Rangoon and Cal-
cutta. But you are thinking even
on that. I do not know why.

Then, Burma’s main export is rise.
Why don’t you buy rice from Burma?
Why don’t you do some of these
thines to show your interest?

There is trouble today on th-
border. There is trouble. Insur-
gency is there, We have an open
border between India and Burma.
Madam, through the small town of
Moreh, in Manipur, every day,
Rs. 10,000 crores worth of goods pass.
Most of them is hard drues. I am
told, the greatest drug-lord of today,
Kunza, has moved his mobile heroin
mamufacturing unit to the border
with India. Very snon. you are
going to see a new invasion of India.
an invasion of drugs. through this
border. As my friends from Tamil
Nadu said. most of the drugs come
through the Golden Triangle...
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THE VICE-CHAIRMAN (MISS ' SHRI DIGVIJAY SINGH: How can
SARO] KHAPARDE): Mr. Swell, it be, Madam?

would you con:zlude?

SHR; G. G, SWELL: I asn conclud-
ing. Most of the drugs come thro-
ugh th: Golden Triangle and tae
Goldea Crescent. Are you aware of
these tlings? Are you aware that
you are losing out? ave you a
rolicy? Have you a foreizn policy?
But before you say you have a  fore-
ign pclizy, can you tell me, who are
running this policy? It is only tae
bureancrats who are moving in tae
bureau«-atic rut. There is no imazi-
natiorr There is no thinking, I
urge vou even now, although it is

useless. Very scon, you will go out
and we will be talking to a new
Government.

Therc has to be a policr plannins.
It canrnot be dene by the bureau-
crats. It has'to be by some indivi-
duals in the countcy who know what
is goin; on. Ycu may not name the
members of this panel. But there
has to be a policy, My charge is
that yout have no policy. You are
only mcving around like blind mize.

THE, VICT-CHAIRMAN (MISS
SAROJ KXHAPARDE): My, Swell with
your wishful thinking, would you
like to conclude?

SHRI G. G. SWELL: I have said en-
ough, Madam. Thkerefore, I conclude,

THE VICE-CHAIRMAN (MISS
SAROI KHAPARDE): Hon. Members:
the Prime Minister would renly to
the discussion tomorrow at 5 p.m.

SHRI DIGVDAY
Tomorrow?

SINGH (Bihar):

THE VICE-CHAIRMAN (MISS
SAROI KHAPARDE): In the Rajya
Sabha. As you know, tomorrow is
the Private Members’ Day. 1 would
like to request you. We can con-
clude the discussion today itself.

SHRI §, VIDUTHALAI VIRUMBI
(Tamil Nadu): Madam, please tell us
what is the toral time allotted to the
Congress Party, how much time they

have taken and how much time is
left?
THE VICE-CHAIRMAN (MISS

SAROJ KHAPARDE): The Prime Min-
ister would be replying tomorrow,
Therefore we have to complete the
discussion today itself. (Interrup-
tions) Shrimati Basanti Sarma, please.
(Interruptions)

DR. BIPLAB DASGUPTA: Madam,
may I make a point?

THE VICE-CHAIRMAN (MISS
SAROQOJ KHAPARDE): Let us not waste
the time. Let her speak. Unierrup-
tions)

DR, BIPLAB DASGUPTA: Last time,
wa came to an agreement whereby we
allowed the Anosropriation Bills to be
put through. We withdrexs many of
our speakers. Now, I would like to
know how muczh time is left, how
much mor: time required and how
long we have to sit today. Can you
give us an idea? We cannot go on

indefinitely. We have to have some
idea,
THE VICE-CHAIRMAN (MISS

SARQJ KFAPARDE): Let her speak

now. (Int:rruptions)

DASGUPTA.: We
to how

DR, BIFLAB
should have some idea as
much more time is required,

SHRI SATISH AGARWAL: And
how long are we going to sit? (Inter-
ruptions)

THE VICE-CHAIRMAN (MISS
SAROJ KHAPARDE): Total one hour
is left now and the Prime Minister
also is to reply Yor about one hour.
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SHRI S. VIDUTHALAI VIRUMBI:
If one hour is left for discussion, we
are asking how much time is left for
the Congress Party.

DR. BIPLAB DASGUPTA: We are
prepared tc listen to the lady.
Member now, Would the Congress

Members be kind enough to withdraw

from speaking and give us the time?
.. (Interruptions) ...

SHRI DIGVIJAY SINGH: Why so?
T ey should also speak. We want to
h-ar their views also.

DR. BIPLAB DASGUPTA: It is all
riht.

THE VICE-CHAIRMAN (MISS
S. ROT KHAPARLCE): Would you
pl-ase listen to me? The hon, Mem-
ber w'll speak now.

.. (nterruptions) .
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You cannot curtail my time, my
party's time.
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st fafgas Tz o a7
grafaal & g ar ax g4 &

7—-8

DR. BIPLAB DASGUPTA: It cannot
be finished within one hour. It is
impossible to finish it within one
hour.

&t @At AW FEElN WTGHT
¥l wgr fraw e &1 ga7  wmTd
oY Y Farar & 98 arw oeEwe
gaTd, vux fgora § Y o «2 #
AT A ZT EHAT | gW ar a4
¥ A &, 7 I aF d3 A AfHT
g A g WA yam HA &
I 5 @9 SO I F 9EH SRUR
Y v o Y gAer Y Sarw e
W SREE HTQ, wgl aY @y e
g fufsvg & a@ wdd o gar
50 ¥ dtq ArAE 43 g1 oAk @
ST | FWAC F-ATT AT ITH
9gA EY WG, IAHT FAT¥ 6 I 9T
1§ 6 I g WIT

DR, BIFLAB DASGUPTA: I would
suggest, Madam, that you postpone
the discussion after the lady speaks
and take it up on Tuesday, because it
cannot be finished within one hour.
it is impossible. I suggest you post-
pone the discussion after the lady
speaks,

o Wwey @ S TYET F9
& fpar sg :

&t ¥ fig alm . <A
WA & FH TH F AR Al
Nt g FX AR qu wwy T
Their party has consumed more than
the allotted time. I don't mind i
you continue the debate for 12 hour

even, but you cannot curtail my
time.

MR (TN ATVt @ITE )
faq oY, fedt o o wr zzA
FEq FW WY fqoger qur Agf 2
# fow oF gara qoe STE et &,
aft #f o ¥ 5 owq WY
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w€ AT QW F FAT YL
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ag aw FX Afaq . .. (SFAde)

U% AAANT w4eq . FL qF, WA
@i g9 g% ... (|xgm)

IrAMAA (FA GAA THF) -
TF | qT ST AT gom, [GH 0.
(=mzata)

DR, BIPLAB DASGUPTA: Madam,
it is impossible to complete the dis-
cussion within one hour. All the
pames that you have mentioned,
cannot be completed unless you
give at least two or two-and-a-half
hours. . . (Interruptions)

SHRI JAGESH DESAIL Where is the
question of giving so much time?
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DR. BIPLAB DASGUPTA: Madam,
What T am suggesting is that at least
two hours or so will be required for

the Members who are yet to _speak
...(Interruptions)... .’

THE. DEPUTY CHAIRMAN: If all
of you speak togetiter, 1 cannot
understand anything.

DR, BIPLAB DASGUPTA: In that

situation, we want to know how long
we have to continue, - At least, after
the lady Member finishes her speech,
we should adjourn today. Tomor-
row, we can skip the lunch time. ...
..(Unterruptions) ..

ot g fas waw ;o d=A, AT
oF 9 2 1. .. (2EgW)

Iqqwufa : 98 T FZ RE.
(emaetm) faera ave smo AT A
) ... (=taw) F &5 9,
¥ gt gEar g ... (HEamm)

DR. BIPLAB DASGUPTA: Madam,
I am suggesting that the time requir-
ed to complete all the speakers, will
be at least two hours or so. Today
there is no sufficient time. We are
not ready to continue for that long.
Let the lady Members who is on her
feet, complete her speech. After that

we should adiourn today, Tomor-
row, we may curtail Ralfan-hour or
so of the Zero Hour. Or we can cur-
tail one hour of the Zero Hour and

half-an-hour of the lunch hour.
There will be two houxs .{Interrup-
tions)

SHRI SATYA PRAKASH MALA-

VIYA: We cannot suspend the Ques-
tion Hour.

DR, BIPLAB DASGUPTA: No, no.
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SHRI SATYA PRAKASH MAILA.
VIYA: We can skip the lunch hour-
tomorrow.

THE DEPUTY CHAIRMAN: I have
followed it, I have understood your
pioblem, I know our time is less.
How much time is available and how
many names are left have been listed
o‘er here. 1 know how much time
of whom remains. We ¢éan calcatate
and find it out. Let me discuss it
with the Government. Let us come
to a negotiated settlement, Okay?

ot sty smEw g o de,
i oy Aty W qGAT E, WS TR
T AMEY | F9 qrede wwd € g
7T e fafeex For sae 3T AR
€ @ WS & Wrw @ a7 9ifEw
(ragm) freft @mer o Y S A
ciEf & #Y qEEET 40-45 fuwe
OR E... (emam.) @R ey s
e ag%ra'ﬁwmaﬂ gaTesarm
1T S ;AT FE A FE a7 o Ty
FFT At AW fdew g & fr
{ =agT)

B T WWTH WGNG | F qra7

gt & 1. .., (s9Aa1A)
= SE RaE WL ar W
T g . L (I3 TE)

DR, BIPLAB DASGUPTA: W= can
get two hours.

= @am AR AgT: SR RIER
AT a7 wT i qE FI EAT |
a9 Ta%. .. (THa;m) & AET
g, .. (vqgw) gs® ¥ aWe
TICM | &9 'g9w qr gomw. .
(zxaere)

THE DEPUTY CHAIRMAN: Let me .
hear the other side of the House
also. . . (Interruptions)
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SHRI H, HANUMANTHAPPA: Ma-
dam, we can start immediately after
the Question Hour. Many times we
have skipped the lunch hour. We
can do so tomorrow, We can have
two-and-a-half hours time, We can
complete that. We can have the reply
at five o’clock. Managing one hour
and fifty minutes is not difficult, We
can start the discussion immediately
after the Question Hour.

THE DEPUTY CHAIRMAN: We can
have one hour after the Question
Hour. . . (Interruptionsy — Wieamazdy

s fafreex @@ @ E

SHRIMATI MARGARET
Madam, as an alternative,
only a suggestion.

ALVA:
this 1is

Monday is a public holiday. On
Tuesday, Wednesday and Thursday,
4s you are aware, the Prime Minister
will be busy with the SAARC Heads
of Government meeting which is tak-
ing place in India. 1 am prepared to
accept whatever is agreed to by all of
us, but, if we want more time. I sug-
gest that we should agree that the
Private Members' Day should be shif-
tedd to Tuesday, We can use some
time of tomorrow and finish the de-
bate. Let the Prime Minister reply
- morrow, and, on Tuesday, we can
do the Private Members® Business in
the afternoon.

THE DEPUTY CHAIRMA: Agreed?
SOME HON., MEMBERS: Yes.

SHRI SATISH AGARWAL: TRhat is
a more sensible suggestion and we
agree to it.

THE DEPUTY CHAIRMAN: Thank
you very much for cooperation on the
suggestion.

St wrdtw g A e
st gafer amar &, sai #g fav 9o
SHRI DIGVIJAY SINGH: Madam,

call it a day. It is abdut’ 6 pm, (In-
lerruptionsy ™ T
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THE DEPUTY CHAIRMAN: If

everybody keeps quiet, I can give my

ruling. '

It has been decided by consensus

on the suggestion of the Minister for
Parliamentary Affairs. . . (Interrup-
tionsy Mathur Saheb, it is a disres-
pest to the Chair if the Member
interjects. I am sorry. It is very
very bad. I have a limit of tolerance
alco. Tf a Member has a tolerance
limit, so do I have. Every time I try
to help, you people try to interrupt.

>HRI JAGDISH PRASAD MATHUR-
I said you should say “hon. Minis-

L

ter.

THE DEPUTY CHAIRMAN: [ say
“honourable”. 0.K.? Are you satis-
fied? 1 only want to put it on record
so that it goes into the bulletin and
that there is no problem tomorrow.
On the suggestion of the hon, Min-
ister of Parliamentary Affairs, Mrs.
Margaret Alva and on agreement by
all the Members on this side of the
House, it has been decided that to-
morrow’s Private Members’ Business
would be taken wup on Tuesday.
Agreed?

HON, MEMBERS: Agreed.

THE DEPUTY CHAIRMAN: It
should go in the bulletin. T think
we should adjourn now. You speak
tomorrow

The House is adjouned till 11 a.m.
tOMOITOW.

The House then adjourned
at fifty seven minutes past
five of the clock till eleven of
the clock on Friday, the 28th
April, 1995,



